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SHRI PILOO MODY (Godhra) : It is the
silence that is perplexing us... (Interriuptions)

MR. DEPUTY SPEAKER : What do you
expect me to do from the Chair ? This isa
thing which you should take up with the
Speaker in his Chamber. Even so, 1 have
allowed you, That has gone on record. That
is enongh.

SHRI PILOO MODY : Can 1 also go on
record ?

SHRI JYOTIRMOY BROSU : What 1
want to say is that you are now the Speaker
of the House. Would you be so good to
convey to the Speaker that you are very anxious
that the matter is brought before the House
because the whole country wants to know what
is behind the death of Mr. Nagarwala in the
Jail 7 This is rcally scandalous.

s nfmwow (zfr ) AT
AmraATeT g9AY afgra ¥ ogAw 3@ faw
T ¥ &Y, &Y 38 Far fifam

14.06 hrs.

GENERAL BUDGET, 1972-73 GENERAL
DISCUSSION—Con!d.

SHRI K. GOPAL : [ was talking about
private moncy-lending which was prevalent in
the villages, We cannot at this juncture do
away with private money-lending altogcther
Therefore, I suggest that any transuction which
is of the value of Rs. 1000 and over should be
registered, This will not only bring out the
black money but also we will get income tax
and we will also be alleviating the sulfcrings
‘of the poor agriculturists,

Now, I come to the question of cciling on
incomes. To-day the amount of black money
.that i3 in circulation is estimated at Rs, 1400
crores, It may be much more. How are we
going to bring it out ? No legislation can
bring out the black money. Therefore, I
. suggest a ceiling on both the rural and urban
properties should be there and ceiling on in-
comes should also be there, Those who are
" employed, espccially those who are No. 1 either
in the commercial organizations or in Govern-
ment service, should not get a salary exceeding
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ten times the lowsst paid in that particular

establishment, This will bring down the

disparity.
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Tam coming 1o the question of perquisites,
Last year the Finance Minister said that a
ceiling on perquisites to the extent of Rs. 1000
will be there. DBut do we have any effective
machinery to assess the perquisities, especially,
of those who are in commercial cstablish-
ments 7 We should have an assessment and I
suggest that we should have an effective
machinery to assess the perquisites whether
enjoyed by the executives in the commercial
firms or in the Government sevice,

SHRI PILOO MODY (Godhra) ¢ Also by
the Ministers.

SHRI K. GOPAL : About educational
concessions which you are giving to the Sche-
duled Castes and Backward Communities, I
am not against them, I want them to conti-
nue. DBut, at the same time, alot of other
people and other castes arc not enjoying any
concessions Thercfore, I wish that the society
bz divided into two parts—Mental labour and
manual labour, This is just a suggestion I
am giving which can be dcveloped. So, any-
body who is economically backward should be
given concessions. Otherwise, we cannol
justify ourselves for cxtending concessions to
those who are really backward.

SHRI JYOTIRMOY BOSU (Diamond
Harbour) : Do that in the next Elections for
getting funds,

SHRI K. GOPAL : Another thing also.
The distribution of essential commodities,
especially foodgrains and other consumer arti=
cles should be nationalised, I say this
because,

SHRI PILOO MODY : Should be free.

SHRI K. GOPAL : The paddy-grower is
not getting a good price. He gets a lower
price and the consumer also does not enjoy
the benefit, But those who are in between
the grower and the consumer enjoy all the
benefits.  That is why T suggest that distribu-
tion of all essential commodities and food-
grains and other consumer items should be
nationalised.

Iam coming to monopolics,. We have
been saying that we should discourage mono-
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poly. We should not allow monopoly on
anything, but, at the same time, we find the
activities of some monopolists arec not cubed,
but, on the other hand, they are allowed to go
scot-frec with whatever they do. They are
allowed to diversify, Industries like oil, to-
bacco, cte. should be taken into consideration.

As far as tobacco is concerned, I sec the
tobacco business in the country 1s in the hands
of foreign monopolists and they arc not able
to give the consumer what he wants., I say
this because when we impose the eacise duty,
tobacco has been classified into five divisions,
the lowest catagory being Rs. 10 and below,
We have imposed exaise duties also but  no
toreign manufacturer is giving ciguctte to  the
consumer at a fair price, To-day the lowest
price of a popular brand 1» somewhere between
30 and 40 paise. Certainly, we can give the
consumer @ cigarctie which costs 20 1o 25
paise but the manufacturer is not prepaied to
do it. This I know very well because 1 was
alvo connected with the tobacco mdustry los
about 15 years and I know what 1s happenng
I would mahe this reguest to the Finance
Minister. When lie impose eacise duty, he
should sec to it, that the cigarcttes co.ung 25
paise and 29 prise should be produced by
these companies. At lcast 50 per cent of
their production should be ol this price cate-

gory.

[ come to my pait of the country, Tanul-
nadu. I wish to say somcthing about the
match industry, which 1s facing a very grave
crisis. Moie than a lukh of workes are em-
ployed in this industry. Tull 1968, they had
the band rolling system and physical control
over the matches. But in 1968, the Govern-
ment decided to rcmove the band rolling
system, According to them, they were im-
porting paper worth about Rs. 80 lakhs. The
overhead, I understand, came to about Rs, I}
crores, Since 1968 they have done away with
this band-rolling system, But we find that
tax evasion is there. I want to make one
suggestion and it is this, I suggest that eithsr
this band-rolling with physical control should
be brought in or excise duty on veneers and
splints should be there. The raw material is
chloride which is consumed in the match indus-
try. They can tax that commodity. This will
result in avoidance of taxes.

The small industries are facing closute in
Tamilnadu. Unless the Finance Minister
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comes out with concretc proposals to relieve
the sulfering of the people, more than a lakh
of workers will be thrown out of employment,

Finally, Sir, my friend from the DMK,
Mr. Manoharan was giving a very eloguent
and brilliant speech. But, I find, there is no
substance in it.  He was going on saying about
the States autonomy, about more powers for
the States and all that. 1 do agree with him
that States should have more powers. He
went on companing Tamil Nadu with Bangla
Desh and 1 do not know why he preferred 1o
bring m Bangla Desh...

MR DLPUTY SPLAKIR :
have said, he wanted more money,

He should

SHRI K. GOPAL : [ do not know why
he was going on comparning with Bangla Desh,
In the same breath, he sard, he did not want
secession  Alter all, Sir, Bangla Desh issue
was cntirely different .

MR. DEPUTY SPLAKER : [t 1s a politi-
wal question, not a budget question.

SHRI K. GOPAL : I also come from the
same arca and so [ have to say something on
what he said, Sir. e referred to two minis-
ters as chauty boys. He should have confined
himsell to the Budget. But he talked about
so many other things. Hc talked about the
Rajamannai Committee report. In the Tamil-
nadu State Assembly itsell they have not dis-
cusied the Rajamannar Commiltce report so
far. They have appointed another Commitlec
to go into the dctails of the Rajamannar
Cominittec Report. That itself, [ think, shows
that they have not seen the hght of the day
yet. Thercfore, I do not hknow why he wants
to quote the 1eport of the Rajamannar Com-
mittee Report in this Hous:, He wanted
more powers for the States, This is a question
which is not peculiar to Tamiloadu alone. All
State Chicl Ministers can sit togcther and
discuss this. Instead of that, he is making the
issue, asif this is something particular to
Tamilnadu alone.

They have powers for lowering the ceiling ;
they have done it, They have powers to
nationalise road transport ; they have done it.
They have powers to sell lottery tickets ; they
have done it. He talked as if he was making
a concession when he said that he did not



151 Genl.

[Shr1 K Gopal]

want secession It 1snpot on the ssue of
secession that they were voled to power It
1s only because they gave up the demand for
secession that they were voted to power 1
appeal to the hon Member Mi Manoharan,
who 1s a sober and learned gentleman 1 appeal
to his good reason, to give up all this soit of
talking and go with the tidc of the countiy
Thank you

PROF MADHU DANDAVAIF
(Rajapur) Mr  Deputy-Speaker, Sir, by
Convention any matter under the sun can be
discussed tn the dehate on Budzat pioposals
The sky 1s the upper hnut 1 would, however,
like to restrict my comments only o the ceono
mic and the financial conseguences of these
Budget proposals presen'ud to the House

MR DLPUIY SPLAKIR You will be
more eflcctive that way

SHRI PILOO MODLY
ceilling, Sir

He believes

PROF. MADHU DANDAVAIL
Government talks about ceiling but docs not
implement 1t , we do I nuver expucl Shro
PILOO Mody's paity to do that  Tlus » the
first post=war and the fitst post-election budget
Therefore, quite naturally, before the prusenta-
tion of this budget, the cntire climate n the
country was surcharged with ¢ mined fedling
1t was a feeling of hope and 1 feding of fuai,
A feeling of hope, of cour-e, only 1n the minds
of those who had aciepted the pious intentions
of the Congress and hoped that the budget
would be an snstrumient of implementing the
professed socialist policies of the Congress
There was also the lurhing fear that cither on
the one hand there would be high taxation o1
on the other there was the lkclihood of a
very heavy dose of deficit financing

If we just look at the budget documents,
apparently 1t seeins as if the dificit finanung
i1s not of a very high order But I must candi-
dly admut that the so-called low deficit financing
that has been actually mentioned in the budget
documents 1s merely an optical 1llusion, It
is apparent , and not real. Prior to this
budget, mum-budget were presented, and the
effect of all the earlier mini-budgets has already
been incorporated in the budget that 18 prescn-
ted over here, The resources that accrucs as
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a result of those muni bidgsts have also be-
come part and pircel of this budget There-
fore, only apparcntly, the budget gives the
mmptession that  deficit hnancing has  been
reduced 10 1 very small order  But 1t we look
at the d ficit finanving and the burdens that
4are going 1o come up, we shall find that
though by mamipulition of acounting a low
deficit has been cnvisaged, 1n times to come
even tlus defiat financing will grow, and as
the dehait financing grows, the inflationary
pressurés on the economy will also grow
Theie will be mote rive In prices, and there
will be dwindling of the living standards of
the poople  When the mflationary pressures
erow because of the misein prices, the non-
development il uxpenditure of the Crovernment
» bound to incicase and as the non develop-
mental eapenditure of the Govenm nt mcicases
agun moie nfluonary  pressures would be
Ly erled, and  thue would be more  mse 1n
prices ind agun there will be further dwindling
of the hving stand irds of the common  people
1 would like to draw this infeiunce on the basis
of facts and figures
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o7 purocent o1 almost two thirds of the
total eapenditure of the Govern nuent has been
on non duvclopmental expenditwe Here are
the stazreing figures In 1950 51, the non-
duevelop nontal  expenditiie of  the Ceuntral
Govern nent was  to the tune of Ry 2915
croics In 1900 611t was of the ordu of Ry
541 5 crores  In the budget (igures of 1970 71,
itwas Ry 215) 9 ciores  This 15 a trend  that
15 likely (0 continue  Again thore  are levies
on kerosenc and ciguciles, on steel and
alununium products, and the ncreist 1n the
fieights and season tickel rates already pronosed
in the raillway budgcet will mean additional bur-
dun on the comimon people, and as a result of
that, the slogan of Garibi Harao will really
b.co ne meaningluss to the vast masses There
1s more than one reason for this

The budget will not help in accelerating
the invome genviation The trend 1a the fall
of growth-rate n the last few years 1s most
astonishing, In 1969-70, the growth-rate m
this country has bcen 6 8 per cent, and in
1)70-71, & has come down to 3 7 per cent,
and duning the 1mitial months of 1970 1t was
just 3 per cent That 1s the picture that 15
being presented  There 18 every iadication
that the same trend may continue, Therefore,
1 feel that there will Le no acceleration of the
process of generation of incomes and wealth.
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Look at the staggering figures of the backlog
of unemployment at the end of almost every
Five Year Plan At the end of the FIirst
Plan, the backiog of unemployment was 53
million At the end ot the Seeond  Plan, 1t
was 9 mulion, at the end of the Third Plan,
it was 12 million, and if we take the period
1966-1971 1n the Fourth Plan, the backlog wds
14 million

SHRI JYOTIRMOY BOSU  Only regis-
tered unban unemployment

PROF MADIIU DANDAVATI Of
course, thure 14 also a concealed unemployment
in the rural areas If you take that into
account—it s something like trying to hnd out
what 1s the eatent ol the tax evasion ,if you
lvok only at the ncome-tax figures, whate cr
15 avorded and which s mentioned o the
papers 1s only one aspeet of the problem, only
the marginal aspect  whereas what 15 actually
submerged like an wcbaig 15 substanually
larger  Ihese are the figures I have quotd
fiom the Plan rcports which are published by
the Planning Comnussion [hy ¢lore, 1 take
it for granted that these stilistics aie 1cliable

1 feel thure will bu no acccleration of gene
ration of income and the rate of growth 1»
going to  be low bocine onzof the lactors
responsible {ar that, as stated 1n the Leonomie
Survey, 1s under utilised and un itilised cdpa
city of production whih v fairly larige  We
have been witnessing the spectacle of co uie
of factoiies and textile mulls  While on the
onc hand, we are talking of gartbi hatao and
creaung new emplovment opportunitics 1n
rural and wban aicas, on the other, the quan-
tum of funds made available for creation of
Job opportunities réemains substantially unu cd
Industital vapacity remains largely unused and
under-utihsed  Thi. pioblems also has to be
tackled

Apart fiom the various aspects to which
1 havz made a reference while dealing with
the call attention moation on closure of textile
mills—I do not want to repeat all thit—
there 15 one signifizant aspect to which 1 would
make a concrete rélerence  On one oc.asion,
during the dsbate on the Bill on Industues
{Control and Regulation) Bill, I had raised
cortain issues regarding closures. 1 raised
the specific 1ssue of the closure and liquida-
tion of a very importat engneering
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undertaking Alcoch Ashdown, as an 1llust-
ration [ said on that oc.asion that there
was a total lack of co-ordination between the
Finance and Industrial Duvilopment Mimst-
tics on the one hand and the Departments
at the State level I was told there was co-
ordination  When I raned this 1ssue of the
Alcock Ashdown undertaking which 1s defunce-
ortented and which was gething hgudated
with the muatter pending belore the High
Court, th: Industnal Devel)pmant Minister
inthis veiy House gave a wvury calegorical
answer to the porited question pas d by me
that thore 15 co ordinttion between the variuus
Ministiies and depaitments M. alo said
that

he propostd 1o convene a4 ot
meeting of the  aepresentatines of  the
M rharashtra and  Guyrat  Stides  and

of the Findnce and Industrial Dy lopment
Ministries here to consider the 1ssue of Alcock
Ashdown  1In spite of this citcgorical assu-
tance on the floor of the Hou ¢, no such
meecting was convened and as a esult the
High Court purmitted hquidation ol the undet-
tahing Iollowing that, the umwn in that
particular m fustry has tahen advantige of a
legal procedure and  has appetled w0 a full
Bench  The matter 1s sull pending

I have quoted this pirticular instance to 1n-
dicate that when nul's or factories are closed,
even though they are defunce-oriented, though
the Government 15 commiticd to take over
these industrics and industrial conceras, n
reality 1t s not able to do that  As a result,
tar from prowiding and creating employm.nt
oppuntunitizs  to the rural  and wurban
population, even the workery alrcady cngaged
in these industries are thrown off

In ths context, I ni1y make a 1efeicnce
to the cotton texule industty  Hure we had
the tragic spectacle of 81 texule mulls getung
closed down, rendering S1,000 teatile workers
uncmployed We must try to find out what
are the root causes of this problem and take
radical measures to sce that 1t 15 adequately
tachled If textile magnales creite some sort
of aitifivial scarcity, they are guded by certain
motivations , they want to pressuise the
Government to see that the imports of cotton
from outside ate stepped up beyond propor-
tion By an increase in the import of cotton,
they want to see that the price of indigenous
cotton goes down Theicby they want to
increase the maigin of thewr profits With
all these malpractices, sometimes  when
a mill here or rmll there 1s closed down,
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Government takes it over, spends on 11, puts it
on a proper footing streamlines the machi-
nery, and then they rationalise the machmery
and then the mull 15 retwned to the original
owners, That 15 why the conspiracy on the
part of the textile magnates continues, and so
long as these things continue, 1t 1s not possi-
ble for the Government to see that the
problems of unemployment arc adequately
tackled.

I would like to make a special 1eference
to onc very important aspect which arises out
of this budget If you look at the entire
stheme of the Iuvies 1f you look 4t the cnlue
structure of taxation, you will find, as 1n the
past, that the richer scctions of our souty
are left by and large completely intact, the
rural rich as well as the wbm rich [ hope
the [ inance Minister woul i not be disturb.d
if | say that because, essentially, this 15 a
government of the Kulaks, thcy have always
safcguaided and protecicd the interests of the
Kulak classes of this countty And 45 4
result of that, they weuld never talk 1in terms
ot income-tax to b: imposcd on the rich
agriculturists  Before the election, repeatedly
assuranwes were given, and we ware told that
the matter was referred to the Ra) Commitlee
As a result of that, no concrete suggestion
has come forward, but protection has been
given to them As far as the corporate
sector 1s concerned, 1t will be very interesting
to study the reaction of various industrialits
They have just expre.sed a sigh of relief, they
are not at all frightened by the socialistic
professions of the Congress They always tell
us, let them talk of socialism and socialistic
professions, but if they are formulating and
presenting a budget of this type where,
by and large the corporate Sector remains
completely untouched, we will be quite happy
about it. Therefore, they themselves are not
frightened by the sociahistic professions of the
Congress.

No doubt in the agricultural field, certain
levies have been imposed, but look at the
nature of these levies Thereis an increased
levy on fertilisers, there 1s also an increased
levy on the power-driven pumps But on
whom will be the incidence of this taxation ?
Permit me again to say that in the new order,
that we want to build up, we want that the
landiess labour, the small peasant, the small
farmer must be protected. But we have &
strange type of a green revolution in the
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country 1n which the green revolution 1s extre-
mely green for the rich landlords, but 1t 18
completely barren as far as the landless
labour and the ordinaiy pcasant 1s concerned

When this levy on fertilisers is incrcased,
the burden will b. unbzarable to the small
farmer, Agamn, by this levy that has besn
imposed on the power-dirven pumps, the small
farm r will suffer a loss 1 have not the
lcast doubt that this incdence of taxation
ulumately will be actually carried forward to
the common consumer  And, as a result of
it, the dispanity between the rich agricultunist
on the on. han i and the smill farmer on the
other 15 Itkely 10 grow

There 16 o much talk aboul selt rehianee,
and I am one ol thoe who have alwiys
Insisted that we must try to build up a <elf-
reliant cuonomy 4 self gencrating conomy,
so that there will be no aid woming fiom
outside countries  1yven when they say it 1y
aid without strings very often in the umbrclla
and the ard tht wic avuhible to us  some sort
of mvisiole stiings  are alwiys  attached to
them  Therdtoie I tlunk thit  the Gov.rn
ment 1» nghtly talking about self reliance,
After the th ngs that we have learned during
the tcent Ind»Pak war the major stress on
our ecynomic orientation must be on  sulf-
rellance, but unfortunately in out countiy,
stif-rehiince means self duweption

I will just quote before you certamn facts
and figures I am giving you the cumulative
external assistance that we have got, up to
March, 1968, Maich, 1969, March, 1970 and
March, 1971  From the United 5States of
America up to March, 1968, the assistance
availablc was 56 7%, up to March, 1969, 1t
was 556 , up.o March, 1970, 522%, and
up'o March, 1971, 53,4, You will find that
the relative level of assistance from the Umited
States of America had almost remamed
stable

Then in regard to the USSR, no doubt
the percentage of the quantum of help was
less, but agan it has remained stationary,
From the USSR, upto March, 1968, the
external aid available was § 7%, upto March,
1969 5 8°,, upto March, 1970, 5 89, and upto
March, 1971 57 per cent —almost it 13 stable
at the level of 579, 1 do not want to quote
the figures from West Germany, Japan and
other countries, For years, it is clear, we
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have been talking about sclf-rcliance but
probably it has meant only self-deception,

T hope a new orientation will be given to
our economy so that self-reliance could be
built up, Now, what are the implications
of that policy ? We cannot rely on foreign
powers to give us aid. Again, we find that
the private capital in this country is also shy
—for obvious reasons. With the new and
growing climate of leftism in the country,
private capital is, in the coming years, bound
to become shy and so the major emphasis will
be on state mobilisation of resouices for
developmental activities. That will mecan not
only stabilisation of the public scctor but
aclually expansion of the public sector
Though there is an urgent need 10 expand the
public sector, the manner in which the public
sector 15 being managed has given the
impression to the opponcnts of the public
sector that the privatc scctor is synonymous
with efficicncy and profits and the public
sector is synonymous with loss and efficiency.
On an average a rupee invested by the private
investor earris a relurn of 7 paise, while in
the case of the Government it earns only
2 paise. There is thus a loss of five paiss per
year on every rupee diverted by taxation fiom
people 1o the coflers of the Government,

1 shall give you an instance. The Govern-
inent have invested about Rs 1100 crores on
Hindustan Steel, which is about one-fourth of
the total investment 1n the Government seclor,
It is reported that there was a loss in
Hindustan Steel to the tune of Rs. 8 7 crores
between April and September, 1970 despite
the price rise given to it in January 1970,
The causes are low pioduction and under-
utilisation of capacity, Underutilisation and
unutilisation of capacily in industries cinnot
be tackled in a piccemeal manner, More
often it is due to faulty distribution of the
raw material to the industrial units. So, 1
would plead that the corporation must be
entrusted with the responsibility of procuring
raw materials and stocking it and ensuring
equitable distribution of raw materials
according to the needs of industrial concerns.

Similarly, there is the scheme for workers’
participation in the nationalised industry
There was a debate on this subject while
discussing the working of nationalised bauks
and the Finance Minister gave an assurance
that Governmenls stood committed to give
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representation to them on nationalised banks.
But we find that because of certain lack of
unanimity among the trade unions, this has
not been implemented.

I know, Mr. Dcputy-Speaker, the Bell is
tolling for me......

MR  DEPUTY-SPCAKER : I have
given you more time than what you should
have.

PROF. MADHU DANDAVATE: In
a very cursory way, I want to refer to tax
evasion and black money. The Wanchoo
Committee report is there Not that I am
fully satisfied with it One of our colleagues,
Mr, Salve said that it was not a good docu-
ment and 1t was full of contradictions. Of
course he is criticising some contradictions
and I would like to criticise some other sels
of contradictions, It is not a wery good
report. But even so, m this report the
dimensions of the problem of black money
and tax evasion have bzen brought forward in
an effective manner. In this country it says
that there is an almost parallel black money
cconomy and unless the stranglehold of black
money on our economy is completely des-
troyed, it will not be possible for us to get
rid of the dangers from which our economy
suffers.

In the end 1 may say this. Government
always talk of radical measures. Have they
taken effective sieps to bring about a cciliing
on urban property, lowering of the ceiling on
land and redistribution of land on a new
ra jonal basis ? Unlese these problems arc
taken up, resource, cannat bz built up,

I must say in conclusion that whenever
we raise the issue of incoms-tax to be imposed
on the agricultural rich, we are told that it is
within the jurisdiction of the State Govern-
ments, Therefore, 1  would repeat my
suggestion that the State-Centre relationship
must be re-structured and all this taxation
must be brought under the Centre, and afler
collecting income-tax, including income-tax
on agriculturists, a definite portion of the
taxes collected by the Centre should be allo-
cated to the States for developmental activity
in the various States. [If this is done, many
of the lacuane that exist in our economic
policies today can be plugged.
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To summarise, the mayor defects from
which our Bulget proposals suffer arc
further infla 1onary pressurc on the economy,
nising puces and dwindling living  stan lards ,
inadequacy in the rite of growth and gene-
ratton ol 1ncome widcning of  diparty
between the rich and the poor, falure to
implement the Garthr Harar» proramm- ,
failure to gencrate wduquate curpluses 1n the
public sector and farther failure to expind this
Sector, and thorebv efluct the poliy of sell
reliance  wnd giving 4 free hand to tax
evasion ani bl ik money

Let me conclude by saying that the Budaet
cunstitutes a fraud on the poople and s a
travesty ol soctlism

SHIRI SUBODH [[ANSDA (M Inapore)
Afiur the historic achievemunt in the elections,
the people of West Bungal and the  people of
India look forwaid to a brighter future, but
the Feconomie Survey of 1971-72 does not
show any bnight pic ure  The ziowth of the
economy has slachened 1n the last fuw years
This has been admatted by the Elonomnw
Suivey 1 feel that this 18 beciwuse the
{acilities that are required for cconomic growth
were nol provided untlormly throughout the
countiy, particularly m the backwai 1 areas

In West Bengal industrial production has
suficred both in the publi and the pinate
sectors, and 1t v sull suffering for want ot
raw miterials as well as shortage of power
supply ipirt from labour trouble and the
financial crisis It gs true that in recent times
there has been no duarth of orders in the
cnginecring industry, but there 1s no  suflivient
supply of raw maturials as well as power

Ihe Government of Indir has set up 1
financtal mstilutton 1o revive the sk and
Josed industries of West Bengil, but [ find
that it 1s not wun properly to hudp thos
mdustries  In mast cnes we hnd—and
there s a pencral  complunt  that  thes
mstitution 18 hodpmg the mediom and big
industiies rather than the sich and closed
mdustries Sy Government should conduct
a probe as to why the sich and closed indus-
tries have not beun properly helped by this
insutution

1 wish to draw the attention of the hon
Minister to the finangial crisis faced by the
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Partiwularly, there 1s a great shortage of power-
supply in West Bengal and the puogiess of the
village el.ctrification scheme 15 also very low
This has a direct effect on agricultural pro-
duction as well as on wvillage and cottage
mdus'ries 1n  bichward aicas Therefore,
mote alio 1tion <hould be made for wiilage
electrific stton, particularly in West Bengal

Gowernment have declatwd certain areas
as industrially  backwird thioughout the
country and for this purposc Government
have set up Ry 100 crores in the last years
budget but I do not find any swn ol dewe
lopment, pirtculirly in the distiiets of West
Bengd 1 do not hnd any industries coming
up in these arcas T hope Gowvernment wil
tike the imtintive to set up small and medium
industries 1in bichward districts, paiticulaily
those mentioned . the last yeu's budpet
It 15 anadm tied fict tiat miny of our basic
indnstries ke steel and furtilisers arc not
working to their capacity ind many of them
arc losing ¢inuern, I d» nt think the
people will tole 2t such things for a long
tim~ and beu the burden of th losses  “lhe
munister should set up a « smmittee o0 s
that all the publc sctor ndustnes 1un to
thenr capaty

There 1» much demand for ferlilisets  But
it 1» not available to the cultivators particular
Iy in West Bungal  This s the season fon
burrow paddy culvation and they are not
gettung any furtithsers  What 1s available m
the market s sold at hugh prices This adds
1o the cost of production of the cultivators
So furtilisers should bc supplied at a control-
led price to the cultivitors for incred<ing
agiicultural production

There 1~ slickness in the production of
the bisic amenmities of lhife and their prices
could not be stibthised 1n the market  Fvery
year thore 1s a tendency for prices 1o rine
Government has failed in this respect  But
T must give credit to the Tood Corporation of
India for having been able to biing down the
prices of foodgiains by miking them availible
through fuir price shops 1 suggest that
Government should supply the basik ameniiis
of life to the common pcople through such an
arrangement, so that at least the prices may
not rise, Il they canoot be brought down

in the last ycar’s budget, Rs. 50 crores
were allocated for thc crash programme for
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rural employment, But according to news-
paper reports, only Rs. 3 to 4 crores have

been spent and there is a big short-fall, I do
not know whose fault it is. Those who are
responsible for this should be punished. The

amount for rocial welfare, which was Rs, 130
crores in 1971 has been raised to Rs. 240
c.oces this year, I would like 1o know
whether the government have any machinery
to check or see that the amount set a part
for this purposc will be utilized for the bene-
fit of the socially backward people I have
every doubt in my mind that the money set
apart for the benefit of the tribal people,
particularly in the tribal arcas, is mnot
used for their benefit at all, I come from an
area which is particularly inbabited by the
tribal people and I know thcir pioblems. |
know that in many of the villages even the
facility of drinking water has not been provi-
ded. They have to get water fiom the tanks
or distant villagee, Then there is no provi-
sion for communication to open up the tribal
arcas, Neither have they facilitics for primary
schools or hospitals. All these things leard
to frusiration on the part ot the people.  All
these tall schemes of housing facihities land
for the landless, cducation and medical faci-
lities, are mere hoax, so far as they are con-
cerned.  The educational facilities which they
were enjoying since independence have been
practicallv curtailed. 1 have secn In Bengal
that the book, grants aud hostel grants of the
tribal boys have been cut. Educated youne
people belonging to the tribals arc refused
their proportionate share 1n the services on the
ground of unsuifability. Thh policy is con-
sistently being followed by both government
institutions. While there is no death of
publicity or planning for their upliftmzant, the
physical performance is far below the target.
This is a deliberate attempt on the part of
the executive not to fulfil the target

All these factors have given an incentive
to the Naxalite movement in Rengal, 1If vou
will carefully warch you will notice that the
Naxalite movement is confined to the tribul
arcas, particularly in Bihar, Orissa and West
Bengal. Though this movement has been
temporarily suppresscd, 1 have cvery fear that
in the near future this movement may flare
up. Therefore, these problems should be
carefully gone into. Government should set
up & commission to see and examine the
tribal problems throughout the country, how
far their problems have been redressed through
national planning and to suggest ways and
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means to solve this problem within a short

period.

It is very surprising to note that on the
20th of this month the Health Minister has
stated on the floor of the very House that it
is very difficult to check the malady of adulte-
ration. It is very strange together this sort
of commeznt on the part of the Minister If
the government fecl helpless because of the
present faw they should amend the law and
somchow prevent  adulteration which is a
menace to the country,

The Finance Minister has taxed kerosene
on two grounds ; firstly, to reduce imports
and, secondly, to stop adulteration with other
producls like high speed diesel oil, Even on
these grounds 1 feel the levy is not justified.
The Finance Minister cannot minimise the
consumption of herosecne when there is a
growing population and the government have
not been able to provide clectricity to all the
villages,

S:condly, adultcration could not be
stopped simply by imposing a few  paise by
way of tax per litre of kerosenc. Therefore, 1
suggest that the Finance Minister should
reconsider this, because  this  will  affect
particululy the ¢ »mmon  people of the villages
and not the towns-people.

Many hon Members have said about
taxes on fertiliser, and pumps It is true that
there are biz farmers or ogriculturists, who
can afford 1o pay th: tax. But what about
the sma't or mmdwm Farmers 7 [ do nct think
they will be able to pay these taxes, particularly
when the price of fertilisers is going up In a
way, I+hould sav, it will rather discourage
them from adoping betler techniques or
utilising the modein techniques for agriculture
Therofore, if at all a tax is to be imposed,
1 should say, agricultmal income-tax should
be imposed on big farmers, and not that the
small farmers should be taxed.

SUR!I MOITAMMAD ISMAIL (Barrack-
pore) : What about aluminium ?

SHRI SUBODII HANSDA : Abot
aluminium I have nothing to say.

Lastly, 1 would say that in the last Budge,
when the Bangla Desh pioblem arose, the
Irinance Minister imposed certain taxes, like
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[Shri Subodh Hansda)

passenger tax or the iefugee relief tax ctc
At that time he had said that this was a
temporary measure and that when the refugees
would go back, this tax would be hfted All the
refugees have now gone bach to Bangla Desh
and [ do not find any reasonable ground to
keep this tax Instead of naming 1t as refugee
rebief tax, I should suggest that it should be
regulanised so that the people should know
that this 18 not a rfugee relict tax but that
this 15 a tax like any other tax, I hope, the
Finance Minister will take note of this

With these  woids,

1 heartly
this Budget

support

SHRI S A SHAMIM  (Srinagar)
Mr Deputy Speaker, T most admit at the
very outset that I am not a Budget cxpert and
1 will not be able to throw light on the Budget
from the technical point of wiew Much hight
has been thrown by my learned fuonds on it
Some of them have called it a flop, others a
stagnant budgut I cull it a srqus qeo
budget.

The Finance Minister has opuned his
Budget spcech with a reference to Bangla
Desh and 1 find that this 1» a Bangla Desh
oriented budget, and rightly so, bicause the
emergence of Bangla Desh was an cvent which
has given new dimensions to our commitment
to secialism, secularism and demecracy My
State 1n tlus context 1s very fortunate

As far as Central funds ure concirned,
I have no complaint to make , I cannol say
that we are not getting adequate funds My
complaint 1s that we arc getting more funds
than we arc able to utiise But the most
mportant question 1s, what 15 happening to
that moncy, which the Indian taxpayer 1s
pumping nto Kashmur, to prove our commut-
ment in democracy, not only in Kashmur but
1n Bangla Desh as well

Our commitment to democracy 1in Kashnur
had started much earlier, that is, in 1947
1 want to mform this House that during the
last 25 years, in Kashmur weé have achieved
nothing, as far as the commitment to
democracy and soctalism 1s concerned The
Chief Mimster very recently said that Kashmir
has had the fairest elections so far This, in
itself, contains the admission that, this being
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the fairest, the earlier clections were less fair
ot were not fair at all

Secondly, what type of a fair election are
we having in Kashmur ? If our commitment
to democracy 1s so strong that our armies
were prepared to rish. a war with Pakistan and
walk into Bangla Desh to save the democratic
set-up there, our commitment in our own
country must be deeper But what 1s actually
happening 1 Kashmir ? Whatever has
happened in the past, the latest elections
which are supposed to be, as the Chielf Minister
claims, the fairest elections were held when all

the promment political leaders are under
arrist or externment ..
MR DFPUTY SPFAKFR What have

the elections got to do with the Budget ?

SHRl § A SHAMIM Because the
Bangla Dush levy which 1 am suppred to
pay (Interruptions)

MR DFPUTY SPFAKER  Order, order
I am not shuting yon out Ihere may be
other suitable occasions to voice these feelings
But 1t docy not s.em to have anything to do
with the Budget That 1s my opmmion

SHRI JYOTIRMOY BOSU If you were
to see and go through the speeches that have
been deliveted on the floor of the House
during the last three days, if T were you, I
would consider threée times before uttering
such words (Interruption)

MR DLCPUTY SPCAKFR It 18 my
duty to gude the procecdings of the House
It 15 my duty to ensure a certain relevancy in
the debate as far as it lies iIn my power 1am
only saying that elections rught be important
to you but they are not 1elevant to the Budget
That 15 all

SHRIS A SHAMIM  May I say one
thing ?

MR DEPUTY SPFAKER  You carry
on If you want to be irrelevant within your
time, you can be so

PROF MADHU DANDAVATE: 1
agrec with you that it should be relevant to
the Budget But unfortunate convention seems
to be that even foreign affairs policy matters,
elections, etc, which come under the Motion
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of Thanks to the President are spoken of on
the Budget,

MR. DEPUTY-SPEAKER : As far as it
lies in my power, I shall not be a party to
that,

SHRI 5. A. SHAMIM : The dircct
relevance of it is that the money which is
provided in the Budget, the money which is
provided for my State, is not being properly
spent It has not becn propetly spent in the
past. My contention is this. Ewven the foreign
affairs come under the Budget. Everytlung
comes under the Budget., A ieference was
made by Mi. Nixon and Mr. Chou about
Kashmir, 1 am in complete agreement with
the Goveinment of India, with the Prime
Minister of our country, that no forcign
power, howsoever big the power may be, has
any locus standi as far as Kashmii s
concerned. Kashmir is an integral part of
India and it will continue to be so. But as an
Indian, 1 have the right to know whether
what is happening in Kashmir 1s in national
interest.

My hon. fiiend, Shii K. Manoharan,
referred 1o the demand for State auto-
nomy which has been attributed to
him in the shapc of scparatist attitude,
He was allowed 1o clarify his own
position and his party’s position. Hete, I am
to clarify the positon of the people of
Kashmir. There is a scparatist attitudc attribut-
ed to them, It is mala fide 1t is to heep the
people out of the mainstream. No less a person
than Dr. Radhakrishnan has said that if
there is any issue about Kashmir, that is
between the people of Kashmir and the people
of India. T quote :

“When we say that it is not for any
forcign power to interfere in internal
spheres, we at the same time recognisc
that if there are any troubles, any
difficulties, in Kashmir, it is our duty to
settle them to the satisfaction of the people
of Kashmir,”

I invoke the Indian Constitution I invoke
the democratic institution in the country, and
say that justice is not being done to the people
of Kashmir. I do not demand democracy for
Sheikh Abdullah alone, though the Indian
Constitution gives him also the right to contest
elections and to take oath of allegicnce,

» [1say, you have liberated Bangla Desh from
the tyraony and milltary rule of Pakistan ;
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you liberate Kashmir from the vested interests
you have put in there. My claim is that the
tax-payers’ moncy is being used in Kashmir
against the interests of my country. It is being
done by vested interests who are kept in power
there by the Central leaders here. Not only
that, It is said that fair elections have been
held and that there has been 60 per cent poll
and all that. May I again read a paragraph
fiom what Sardar Patel has wrilten ? I
quote :

“I understand that clections are to take
place in the near future in  the State, No
useful puipose will be served by holding
clections for the Icgislature in the Siate
when a large number of people who ought
to be in the Assembly aie debarred from
taking part in these elections by being
put in impiisonment.”

So wrote Saidar Patel. Towhom ? Ina
letter dated August 28, 1946 to the then Prime
Ministet of Kashmir..... (fnrerruption) This
holds good cven today. You might have got
92 per cent in the poll. I hnow how you
managed it. I am glad that, at least on that
fiont, intcgration seems to bc making headway.
Previously  elections were rigged only in
Kashmir, but now 1 am glad to join Mr. Bosu
and Prof. Dandavate who have said that
clections have mnot been fair...(Inferruption)
Integi ation scems to be corhplctc here ; West
Rengal now and maybe Bihar and some more
States tomorrow.

15 brs,

What 1 want to say 1s this, Shcikh
Abdullah has made a categorical statement
that he has biought Kashmir to India. He
belicves in the finality of accession His quarrel
is only on the quantum of accession, the
amount of autonomy. Mirza Afzal Beg, Head
of the Plebiscite I'ront, has alvo made such an
asscrtion, you arc prepared to have talks with
Nagas ; you arc prepared to have talks with
Nanalites ; why not have a dialogue with
Sheikh Mohammed Abdullah ?...

DR. KAILAS (Bombay South) ;
Hundred times there was dialoguc.

SHRI S A, SHAMIM : There is never an
end to dialogue. It is the military junta, the
military dictatorship, which says, ‘no dialogue’,
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[Shri 8, A. Shamim]

You are old enough. I was not cven born
when you had a dialogue with Sheikh
Abdullah. I have now come on the political
arena...

SHRI CHAPALENDU BHATTA-
CHARYYIA (Giridih) : What he says has
as much relevance as the price of camel is to
the working class cost of living index.

SHRI 8, A. SHAMIM : 1 am not going
to listen to what each one of them says ; they

cannot assume the office of the Dcepuly-
Speaker.
MR, DEPUTY-SPEAKER : The only

relevant thing in  his submission appears 1
me to be this. What portion of the finances
given to Kashmir should be rcturned to the
Centre for uses in other parts of the country ?
------ (Interruption)

SHRI S. A. SHAMIM :
question of detail which [ shall
the Finance Minisler.

That is a
discuss  with

My contentlon is that we have alrcady
wasted the whole moncy because we had a
commitment in Kashmir for a democratic
set-up. In every other part of the country
you have a democratic set-up, but what about
Kashmir ? The Chicf Minister says that we
have had the fairest clections, the previous
clections being unfair, This is not only my
contention. In 1967 the entire opposition
said that the clections there were rigged. My
contention is this. Why are you using double
standards, one standard in our own countty
and another standard in another country ?
Who are exactly the people who arc not
accepting Kashmir as an intcgral part ?
Myself or those who are treating Kashmir
differently ? It is the pride of the youth in
Kashmir that India is a democratic, secular
State. But where is democracy in this part
of the country ? I have been seeing the
image of India, the image of my State.........
(Interruptions)

SHRI B, P. MAURYA (Hapur) : How
do you say that the elections were not fair ?
Have you been elected by unfair means ?

SHRI' § A, SHAMIM : I should not
have been here, My hon, friend proves my
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point. I should not have been here ; Sheikh
Mohammed Abdullah should have been here;
because he was prevented from coming here,
I entered. That way, I am not a genuinely
clected leader, Agha Syed Ahmed would
not have been there ; Mohammed Shafi Qureshi
would not have been there, You have
prevented genuine people to echo the voice
of the people of Kashmir in this Parliament.
You have committed fraud on the people.
Your Budget is a fraud. All your intentions
are fraud. Your commitment to Bangla Desh
secms to me to be a  fraud ; unless you give
democracy to Kashmir, you cannot talk of
Bangla Desh...(Interruptions)

SOME HON. MEMBERS :
fraud. (hlrerru,rmom)

: You arc a

SHR1 CHAPALENDU BHATTACHA-
RYYIA : Hu is casting aspersions on MPs ..
(Interruptions)

SHRI §. A, SIHTAMIM : I know cnough
of it. 1t is a fraud on the people of India ..
(Interruptions)

MR. DEPUTY-SPEAKER : Order, order,

SHRI B. P. MAURYA : Is it fair to call
Bangla Desh a fraud ? I say, he is a fraud.

SHR1 S. A. SHAMIM : I say your
commitment, I am in the Indian Parliament.
I am governed by the Indian Constitution,

MR. DEPUTY-SPEAKER : I think you
have concluded your speech, 1 have warned
vou that all that you say is irrelevant to the
Budget. Now, you please conclude.

SHRI 8. A, SHAMIM : 1 say, when I
speak in this Parliament, 1 do not speak
becausc of the pleasure of the Congress
Benches. I speak because I have the inherent
right.

MR. DEPUTY-SPEAKER : Because [

have allowed you...(Interruptions) Order,
please,

Mr, Maurya,

SHRI DINESH CHANDRA GOSWAMI
(Gauhati) : Sir, on a point of order. He hf;
said that we have...
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SHRI JYOTIRMOY BOSU : Under what
Rule ?

MR. DEPUTY-SPEAKER : Order please.
Will you kindly sit down ? That is his opinion
which has been strongly repudiated by the
majorily of the House. The matter should
end there.

AN HON. MEMBER : It should be

expunged.

o} dto dYo A¥ (zrgs)  S9NeAT
HEYZT, WAAA gRIY TIGEPT S{19q &1 HYTT,
aa-frriraar gmer fagrA st ammndy
AR FY THT ZHI9T ST AT 4T § | AT
7@ i wzr frgral F19% a7 9@ W
2, A 3% g7 & fo ¥z agy & afA-
Y 2yt |ifge | & wT orfEAenEY g
fasges afrard & 1 & amar gma o
wXEFT F 39 me H fHe ¥ Hgwen
wigar § 5 wddy Y gordt 7 @ A1
A7 ¥ a&y i gw fas), A ag wEwRe
a1 gfozar oxz, 1935 w1, faa3 &= @
nfeure) a=rEr | For, AT FH g AN
qrarir #1 f3 g ama yoar, 398 F+4F
are o ufawon At o afs e 37 fagren
77 F a1g, wfw F Arq, q w7 A
S FT qH6A |

UE AT ATR qAT X AT 38
L4

it Wto o WY : & @AY FEAM E
AN Y o g 8 & oag awmEd
wegfiee § o Gt segfarz g

% ¥ THo Fo FAFTA FEA §7
a7 %dfow & fou agr ff e femmm
R YT I AFT §0 T« 1) & gwH an
¥ wurar 74Y wgar wgar g wew gAw
qg a% AAY AT A gaw A A
¢ f5 wra @t wfemer & A S
ot wfewe @ 2 @ ¥@ oF @,
ot o & Awadr 41
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gfaera 39 sexr w1 At @ 5 v o
oY garar & FaAT gam &, grd amwdy
g7 & fov af § v afelr av g gordr
N AAx g qar fer 3 gr Az & &
g7 am # fox & ag sfwgra 7 dgroar
arg | I F1f frelt & ad areg it A
B, AT A 7 WG FA T AGH
FTAT §, A 93 T F eFFFAT FT IR H
Trmar Aigdr &1 W wfewar g faam
FTAT 8, IR amw 741 iy fw are g
40 FT FA4AF, AT 37 20 FT F747, AY I
2w 3 arfer 2, g27 ar ofent ¥ arg
781 8, afew qe3 A wfet & aig @
41 giifen srv F afear ar 27 Fa *t
FAFIT TAA F AR AT T, a1 & T
& oY 78 g

5 a9 #1473 & fog faa g4
AT AT F QT 2 B 3T 59 OoF
YT 97 goraig 1 T " gof
fredr ad 37)* 500 %7 v a7 aga
I AH AT 9 39 183 FAY 777 &7 Aw,
#NH g7 683 F1T w1 AT T gAY,
ARAA Y7 AR ¥ oAvy 7w & fFoag
A A7 AN A gn N Az A Par
F1 oAz A\ 3T Ay mmmAT AT mifee
AWM F A2 A% A BT UA ey
&7 & I@1791, T 78 AYA AR Mifga
AT A 7 T gL F1 A AFAT 47 )

#f®q A faaw faags s g g
fr o5 a2 & Aw 9 oY Ea wmar €,
ag #1§ s=d T A g1 EW W W
Zgia & faorly &Y gfaar s dfiw oea
1Y ¥7r glawg ady & 7% 21 aafq gl
arFArst 7 g agT ¥o fam &, 9A% @@
g & 108 fefeas asan qar fear mar §,
faed gar<r 3w @ra & &7 ¥ @AewE) I
AT R, BFT TEd aEgE g oqgw N
sty ot W faarelt & sara & aga g @

oF §t g9 3% arafar faw & A
T #1T faT 9% FY< gg ST AW W
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§ 98 SWT GERETT ¥ ;@ AL )
FEAAFW AR AT AT F Fg & F
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g A i Ty adFr a4 wAT E
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a% 97 4T g MRE 4 GESJaT 9T S
Ex1 3N wrar @, IR Az afew & @
Ffy fFarT o @ gaer S T TEAr,
AT fFnaT 9 ST AT atg 99 2
HrAqrdY IAA g o | T AW A
g e Ay aa @) AT ST A B
o &g &\ | faeqrg wIA g fr wrg Ay
HTdY AEAY FAV @ gAY g 1 ATT 7W A
FY Y 27 77 7Y T IAT § AT BIE
i a gw "YA awy o7 fager yTAf AT
At aga sqran Asht F A ¥ G fr gfar
& U 4% @ & g 7 A5 oA sy
£ srweAY a7 arer fgear &AT & o
grafmamfamagr @R aw A g
fr &z 7@ o7 331 B2 frara ) famgs
IR TAET @A qOfg 1 WY gy AT
AT § TR U1 fram ae At 43w 9%
wrar 30 F g AMAE gwer W og
oY ooy oY g fawarm o § P g7
g & foa #) varar fea aF &xm X
TN FT T4 QT AT gHAT 1T FET AT
ATy far ) W ¥ 1 QT W oFg
oI SIS [T ¥ WY IIET A
wA 7 71 § Afag wage 97 1 A IANT
QwAT w1gy § oY g F qaft gf fawwar
& FIT UH A% FAT ATl |

a™qA 125 0¥ &9ar g9 Jar &
foq @t § 1| w@W aToN ayesw 1 fawr
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faar & fr 7Y o ug sq@1 W @Y gEaT
g YU smAT e & fF s qEEY ©@
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far g9 Ifq 97 39T @ger @wr @)
w7 gat far 4 q19a £9 voar var
HUT AT STTATTH F&A) 7 AF @
& I A gz A | g3 ToAr gEAY
w2 97 g 7t osrgan) wfre ¥ gz
grgqr ¥ fr zwa |14 § wyedy s fr
w5 3T A T )
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sfm, 7 & w9t & g @, @
& s wvgen g 1 safuw farem oY § ga9
FTC At & e fawrar sgar 1 wrafaw
forert g @Y weft wifge o dfFT ot ax
ZATU 6T TAFY AT wqT A ) ¥ @
afrerT ¥ 14 9 a7 & a=9@ 1 froges
are wfrarg fear 33 w1 e fwar

war &1 wfeT 25 3w #Y srardy & sz oy
ATt ¥ A ¥ emw T fawr

AT | AT L4 AT AY Al wfE Ay
ity AfT qor sdw off SR gae
Aarst w1 e T A AwAr & A Fag
& g FAYqUT 9F T 1] AT qF ¥ geay
¥ fon oz sxavar i 2 3T & @z sar
FEar f oY w7 w@r @ oarowd fmem &
for a2 57 3, I9F O @ s AR

g1t =rfeq

SR forerr & w31 aF frgges Fve
o1 firggee Zigem st oA @ wer g3
%Y WZ A9F qrAA F oA gAT fw Sy
freqem zren & 59 @ 39 foer &
BA0FFTNfruregf ) ¥u =
Faar & f o faggee wiee ol frgges
zreeq & fo wadfas dvoor g anrem
%T & S5 ogr aF fovar &1 g9 § W
fregee #re o frgges zizen & 23
ferarr afrarg ok faages &7 & am
M 5 uwifes swawd  fasges
vz st freger s § Ads
w2 tezq dar fmr & 1 T 3TN foar R
& AT 37 ALEH ITET £TA AT &y a7
¥ favare @ fF o &1 Aga fawra &Y
qIET |

& srasr SaTRT @AY T ¥ g fAT &
faer sielY oft a7 arroTR v e § s
T gt & arq 683 w0E WA w1 @
WY 331 foar o< wgge W A X faar
afen ara f qra & srdar A A g
fo frft 3w ¥, wiewEe § Wik gfeqm
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7 ¥ w7 I B gwrA L 0 AT ETT FAT
FY GHIT A X A1Z A IS ! FATL
qA Y, 9g TAT GUT & TWE TG EA
q1fge, o= oF areor A HT A7 T0fET )
gax yg fAuag &3 four & & awroaE
gaTar e § gt & 8% qF fear g, @i
9 AT GAT FE § AT gH &I
TEIATHT FY SqaTqT §W W ATAT AR 8
feez gAY Y @A AT AR @ ay
A H T A} | AY A qJEH AT qAT
fe MZ arg meg 3 1 @rar A% AR
fratd g, smv gEh TaiEE Ewr @
71E ot q=dYeh o1 gory fer o @ SR
fa 39217 75 afy &%er Arfaw 3 & @7
FZ1 &, & 9991 Toq AAw g 97 g
qUSaTE wAT 9rey & oAy fawer @
grefaar & 9RTEl &1 FEE TOE )
arf ®Y qrear adqr | 39 feq awfa &
a1 qT Aifar @At a3t fqr 5 foes
qifeardt &, 59 q9T ¥ IR TEH 92F
FAAIATME FH oD F a9 @
HTTET FTWIT ATAAT § |

SHRI Y. 5. MAHAJAN (Buldana) : We
have just emerged out of a period of a great
crisis, a period during which our resources,
both physical as well as fiscal weie straimed
to their utmost, The mnflux of refugees and
the outbreak of war with Pakistan were great
calamities but we faced them boldly and
successfully. Our economy responded well
to the challenge. Our Finance Minister
through additional imposts could mobilise
resources to the extent of Rs. 500 crores in
a full year.

With this bachgiound and the economic
philosophy which we have accepted, I think
the budget presented by the hon., Finance
Minister is the best budget in the circum-
stances. Quite rightly, he has refrained from
enhancing the existing rates of personal
income-1ax and introducing radical changes
in the structure of taxation as a whole, He
hes carefully avoided relving heavily on deficit
financing and limiting it to Rs. 375 crores
during 1972-73. At the same time, he has
succeeded in glving the budget a greater
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orientation towards welfare and social justice,
This 15 indeed the main and striking feature
of the budget.

The Finance Minister has recognised the
imperative need to accelerate the pacc of
growth and social welfare and has, therefore,
proposed to increass the budgetary provision
for the Central and Centrally sponsored
schemes from Rs. 1455 crores in 1971-72 to
Rs. IB7B crores in 1972-73, that is, by Rs
332 crores or nearly one-fourth in 4 single
year,

Taking the Centre and the States and the
Union territories together, the totil provision
for the Plan next ycar comes to Rs 3971
crores, as agiinst Rs. 3263 crores in the
current yeir. This m:ans an increase of
Rs 710 crores in the total investment expen-
diture, Sacha massive increase in invest-
ment is bound to remove industrial slack or
the slack ir industrial production and promote
the rate of economic growth.

With th2 price level more or less unde
control, sinc: there was an increase of only
3.9 per cenr duiing the the year in spite of
the war und in spite ol the tremendous increase
in net bank ciedit to Government and in the
supp'y of money 1 the hands of the prople
and the faicly comfortable foreign exchange
position, there is no re1soa why the economy
s' ould not respond to tlus impetus or this
stimulus of a step-up in investment.

The proposed investment will be spread
over all the cruocial areas of the economy,
areas which react upon one another and are
interdependent, arcas such as irrigation and
power, mines and me!als, industry including
petroleum, chemicals, steel and heavy cngi-
neering, shipping and transport, posts and
telegraphs and raidways. The rate of invest-
ment was 7.1 per cent in 1969, then it
dropped to 48 per cent in 1970 ; during
1971-72, it threatens to fall even below 4 per
cent. This is far below the growth rate
envisaged in the Fourth Plan, namely 8-9 per
cent every year. The industries mainly
responsible for this fall in the raie of growth
or production are industiies manufacturing
food articles, cotton textites, wagon building,
paper machinery, steel, chemicals and so on
This shows that the slowing down of
production has been fairly pervasive,
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The increase of Rs, 710 crores in the plan
outlay in the public sector will also stimulate
investment in the private sector. During
the last so many years it has been our
experience that increasc in investment in the
public sector acts as a catalyst for improve-
ment in the private sector also.

Some critics have contended that in spite
of this increase in inveitm:nt, the economy
will not b pushzd up and economic develop-
ment will not progress, on the ground, they
say, that most of the projects contemplated
will not come to fruition during the year.
There is no reason to b:lieve that the projects
undertaken during the year will not fructily
during the cours: of the year. T believe most
of theam are bound to come to fruilion. The
Finance Minister 1s quite aware of the need
that the piojects should be properly sclected
and implementen with sufficicat speed.

He is also aware of the fact that mere
provision of finance cannot keep up the
momentum of pogiess Even if there are
delays—and d:lays should be avoided at any
cost—I believe the nvestment expeaditure
will boost the econ'my and will set the
economic multipher into operation.

To achieve the objective of an increase
in the growth rate, three impuiant things are
necessary to which special attention must be
paid  First, there should be increased availa-
bility of raw materials It is because of the
insuffictency of raw materials that industrial
production could not be increased in the
last two or three years. To increase the
supply of raw materials we have licensed mini
plants in the steel industry ani liberalised
licensing policy. The second thing is that
we should so orient our licensing policy as to
see that industrial effort is expanded rather
than contracted,

The third factor which has to be provided
for is to scc that the investment expenditure
takes place according to plan. We have
suffered from shortfalls in expenditures during
1969-70 and 1970-71. In 1969-70, it was
Rs, 236 crores; in 1970-71, it was Rs 160
crores. During 1971-72 also, it is not expected
that the total expanditure according to pian
will take place, But the Finance Minister is
aware of the need for increasing the tempo
of investment expenditure. 1 hope the other
Ministries which have projects under their



177 Genl.

control will rise to the occasion, complete
their projects in time and succeed in raising
the investment rate to the level of 11 per cent
of the national income which we reached in
the last y2ar of the Third Plan.

I come now to two very important
aspects of the Plan, The first is the provision
for certain social welfare schemes which also
promote production potential, These schemes
were first included in 1970-71 in the budget
by our Prime Minister when she was also
holding thc Finance portfolio. For this
purpose, we have provided an amount of
Rs. 240 crores. These include schemes for
small farmers, marginal farmers, landless
labourers, clcarance or improvement of slums
in cities and providing employment to cducated
people,

Then we have also provided nearly Rs. 112
crores for water supply in the villages,
improving the health conditions in the villages
which are alfccted by guinca worms and
cholera which is endemic in one-fourth of our
villages in the country. These schcmes are
the most cssential part of this budget ; they
will increase the welfare of the cconomically
most disadvantaged sections of our population,
they will shed a ray of light in the dark and
unhappy lives of the most unfoitunate scetions
of our people.

The third feature of this budget is that
it has laid down clearly our objective of
economic sell-reliance, We have to be clear
about the nature of sclf-reliance. It means
that our exports should pay for our imporis,
It means that we should not rely on foicign
countriés far our ecconomic development. We
should sec that our exports pay not only for
our imports but also for the interest on
previous debts and the instalments on  capital
payment. The problem is stupendous. But
our Finance Minister is aware of the diflicul-
ties and he has promised that no cffort,
whether by way of provision of finances or
otherwise, will be spared to accelerate the
process of selfsreliance through import  substi-
tution and export promotion,

An hon. Member on the other side said
that our talk of self-reliance is self-deciption.
I believe the hon. Member did not get his facts
correctly, During the last five years, we have
reduced the reliance on foreign powers to a
great extent, [ would quole some [igures.
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For instance, in 1967-68, the gross help we
received from foreign powers was Rs. 1,196
crores, The amount was reduced in 1971-72,
to Rs. 778 crores I you take the net aid, in
1967-68, we reccived Rs. 863 crores. and in
1971-72, it was only Rs, 328 crores. This shows
that we are moving in that direction and
this year we are dctermined to sec that this
process goes on more rapidly than before.

Then, doubts have been cxpressed about
the price level. Duwing the last year—

PROF. MADHU DANDAVATE : Just
asecond ; I was referiing to the cumulative
external assistance,

SHRI Y. 5. MAIIAJAN : Even the cumu-
lative burden reflects itself in thc payment of
interest and instalments on capital. So, in
spile of the cumulative increase in the total
debt, our mnet reliance this year is Rs. 328
crores, whoreas it was Rs. 863 crores in
1967-68.

There have been  doubts cast about the
price level, 1 am afraid some hon. Members
are eatremely pessimistic. Last year, as I have
said, in spitc of the war, in spite of the tre-
mendous increase 1n the amount of money in
the hands of the people, prices have increa-
sed only by 3.9 per cent.  We want a stable
price level, not a rigid level, A stable price
level means a price level which varies in either
directionto the exlent of three per cent. It
incrcased by 3 9 per cent last year. Itis true
that the prices of some commaditics have risen
enormausly. 1 think the Government is aware
of that —particilarly the prices of oil, sugar,
cic., and efforts are being made to see that
these prices are controlled. If during the last
yeir, our expericnce was not unhappy, I be-
lieve in the next year, when we rely upon a
faster growth, there is no reason why oue eco-
nomy should not respond to the stimulus and
the massive increasc in our investment. If
production increases and very likely it will on
the agticultural front we arc doing pretty well
and on the industrial front also most of our
difficulties are likely to vanish in the immediate
fulure —il production responds, there is no
reason why the price level should not remain
stable,

There has been an increase in taxation on
fertilisers and kerosene. I eome from an area
which is rural in character, and 1 know that



179 Genl.

{Shri Y. S. Mahajan]

we have been promoting the use of [fertilisers
by farmers, big and small. At the moment,
fertilisers are used mostly by big farmers.
Small farmers try to use them and get fertilt-
sers by way of loans from co-operative socicties,
but our experience is that small farmers often
sell them at a smaller price to the big land-
lords, and spend the money which they realise
for other urgent needs. If one object is to
increase the use of fertilisers, by imposing a
tax on them, we will be discouraging the far-
mers from using them, This will act mainly
against the smaller farmers whose productivity
needs to be increased more than that of the
bigger farmers,

With regard to the increased tax on kero-
sene¢, most of the wvillages have already got
electricity—villages with effective leadership.
The smaller villages and those which are in
hilly areas which are poor and have no effective
leadership only have to use kerosene for light-
ing in houses. Middle class people also use
it as fucl for cooking. It is these economically
weak sections of our peopie who will have to
bear the burden of this increase in the tax,
The hon, Finance Minister says that traders
mix it with petrol, This means that for the
malpractices of the traders we will be puni-
shing the economically weak sections of our
people. 1 hope the Finance Minister will
think over it agnin,

I recommend this Budget for the acceptance
of the House because it makes a thrust forward ;
because it makes for an increase in the real
rate of growth if the cconomy and in the welfare
of the poorer sections of our people, and be-
cause it makes a big stride towards self-
reliance,

SHRI M. M. JOSEPH (Pecermade) : The
Finance Minister has presented his budget for
1972-73 and says that it will promote
growth and social justice, But what do we
actually find ?

The poor man has o pay more for the
essential commodities and Rs. 145 crores are
to be collected by way of excise duties. The
levy on kerosene accounts for nearly Rs. 30
croces. It will hit hard the common man who
uses it - for lighting and cooking purposes,
Similarly the tax on chemical fertilisers and
power driven pump scts will hamper the green
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revolution in the villages, The taxes on thess
items have to be reconsidered aud withdrawn.

I want to refer to the middle class and
lower middie-class pzople in this country.
Their percentage is high. Due to the indis-
creet policy of the Government, more people
are becoming poor. Government is creating
more garibis, instead of hataoing it. I shall
refer to the concessions given to the backward
and scheduled Caste people. I am not against
their getting them, Only I request you to
continue them with some modifications. My
friend Mr. Gopalan from the Congress side
referred to this a few minutes ago. My de-
mand is that the Government has to consider
all the people, crores of people, who are ccono-
mically worse off than those who belong to the
scheduled Castes and Scheduled Tribes. The
so-called Brahmins, Nairs and Maharajas and
upper class people are becoming poor day by
day. But the ruling party has continued the
system with political motives. I request that
these reservations and concessions mnst be
made on economic grounds, and not on re-
ligious or community basis. Any person, be
it a Hindu, Muslim or Christian or Buddhist,
is an Indian after all. If a Hindu Harijan is
converted into a Christian Harijan, how does
his economic status improve or worsen ? 1t is
the duty of the Government not to discrimi-
nale communities. So, 1 request that these
concessions and reservations be made purely
on an cconomic basis.

In the last year's budget speech I requested
the creation of a coconut board on the lines
of the Coffee Board or Rubber Board. Condi-
tions for cultivation of coconut in the State of
Kerala are petting worse day by day and the
yield is dwindling. The priceis going down
day by day. Raising of cocoanut is not be-
coming fruitfull. The sameis the case with
other cash crops like cardamom, pepper ete,
1 come from a plantation area, The Centre
is getting more than 30 per cent of its foreign
exchange from the cash crops export of Kerala,
So, it is only just that a good percentage of
this should be utilised for the betterment of
these piantation industries in our State.

There is an acute problem facing my State,
and my State only in India, This is the
annual sea erosion., According to legend,
Kerala was reclaimed from the sea by Lord
Parasurama, No, the mother sea is annually
taking back - hundred of acres of sea coast’
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during the monsoon period, Thousands of
people are becoming homeless every year due to
this misfortune, OF course, the Centre is giving
some aid during the period of calamity, but
this is not a remedy, I demand that a perma-
nent solution should be found by raising a
permancnt bund along the sca coast, This is
a peculiar thing happening in my Stale only.
No other State is having this kind of problem
The finances of the State are not sufficient to
meet this enormous expenditure, So, I re-
quest that this problem of sea crosion may be
taken up as a national problem. The Centre
should meet the entire expenditure

1 am really glad to «ec that the Centre is
taking nterest 1n the problem of the educated
uncmployed 1 request that my  State should
b: given fiist preference in this matter because
the number of cducated unemployed is  higher
in my State thun inany other State  Our
State s fucing acute  uncmployment  problem
If more industrial units for established, a good
percentage of unemployment can be solved,
but the pity is that Ketala is ignored when
major industrial piojects arc thought of

In conclusion T request that the reasonal
imbalances now cxisling should be wiped
out.

SHRI CHAPALENDU BHATTACHAR-
YYIYA (Giidih) : At the outsct, 1 must
express my uppreciation for what the Finance
Minister has done n terms of tax cllort, to
maintain growth n  the face of relative
stagnation, through additional imvestment,
and to hold the price line 1n spite of incieased
supply of moncy.

There are certain bright features in this
Budget, e.g. Rs. 125 crores lump suin provision
for rural water supply and rural homesicads
and schemes for the educatcd uncmployedi
increasc in the budgetary provision from
Rs.6to Rs. 12 crores and from Rs, 3 to
to Rs. 6 crores to take care of marginal and
small farmers ; about Rs. 72  crores
for dcought-prone aieas ; and an incrcase
from Rs. 11 to Rs. 21.5 crores for the
nutrition programme, But like Oliver Twist
we want more,

1 happen to come from the Chota Nagpur
region of Bihar. After 20 years of planning,
Bihar is last but one in the list. When it
comes to Chota Nagpur, which comstitutes
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40 per cent of Bihar in terms of area and 25
per cent in terms of population, the less said
the better. We arc having emergence of a
two-seclor economy. There is the automated
sophisticated modern industry and a wvale of
tears nearby in a primitive economy.

I refer to village Dugda, to illustrate my
point.  You have the Dugda Washery of the
Hindustan Stecl, the Chandrapura thermal
power station, of D, V. C, which is the largest
thermal power station in Asia, the largest
coal-quarry mines-in  Bermo and the Bokaro
thermal power plant -in short an industrial
complex is there, But what about Dugda, a
village in Chandiapwra police station, just 4
nule off 7 Then lands were acquited for the
Dudga Washery, but the men were not given
cmployment,  There are 750 hamlets 1n
various stages of dorepair,  Theie are 350
Ihhermen, 27 tanks and theie is at least on:
lepnosy patient an each ol 150 of thesc
lamlets.  These twenty  years of macro-
plinning has passed them by without making
a dent !

SHS1 JAGDISH BHATTACHAYYA
(Ghatal) : Thete is no guorum.

MR. DEPUTY-SPLARLR : The bell is
being ruog ..

Now there is quorum.  He may continue,

SHIRT CITAPALLNDU BHATTACHAR-
YYIA : Why and how has this happencd 7
Were our caleultions of econometres parae
meaters wrong 7 Was the euonometiic model
on which the entire plauning rested wrong ?
If so, 1in what particulars ?

I made a point Jast year and 1 propose
to make it agun I am not satisfied that
these various rounds of National Sample
Survey give us the correct picture in depth.
We have not got basic data of adequate
coverdge on many items and that has resulted,
after twenty vears of planning, in an uneven
development of the various regions 1n Iadia
itself. In order to indentify the under-
developed regions in a devcloping economy,
we have to have various statistics of popu-
lation, birth, death, migration, level of
employment and unemployment, etc., anchal-
wise or block-wise, In fact, a data bank
should be opencd and daia made available
here, so0 that we could frame policies on the
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ground and not just have macro planning
and let the State do it only Tor n In Dopth
study of economic chinge, we have to go at
least to the block level , we ewnnot escape 1t

I come from that region of Ch stanagpur
There 1s a lot of thinking about unemploy-
ment and about the level of under emp'oymcent,
there are varous figures given But whut
about the committec on unumployment sut
up under Shit Bhagwvan ?  He had reom-
mended Rs 2,000 crores of nvestment
during the next two yeirs  Mnaking allowance
for the amount ahicidy providid n the
previous budgets about Rs 780 croics mostly
in the nceglected rural regions as agunst this
recommendation of Ry 2000 viotes the budg.t
provision made by our inance Minister dous
not go much far ke dous not Lo ery far
and falls short of our expictation

Then there 1s the question of helping
self employed people I would revert to the
four labour-intcnsive industrics i our 1crion
namely, mica, shdllac, silk and beed: Thuve to
submit humbly that they have not got a fur
deal so far Thercis a esport duty of 40
per cent ad valorem on mica which s a dead
weight and the entire inudence ot that duty
has been passcd on to the swoited muea
workers on whose skill  alone the wntire
export-oriented industry stands  There 15 talk
of canalisation Unless the entire export
trade 1s taken over wholusale the canalisation
process cannot be completed During  the
last twenty years small scif-employed mica
men, who used to carm Rs 200 to Ry 000
P M onacapital of Rs 500 have beun
completely ehminated So 1 humbly request
the Finance Minisier to give a fresh look to
this aspect of the question

Chotanagpur 15 primanly suited for
growing of long staple cotton, soya bians,
peanuts, citrus fruits and jack friit  Recently
we were told that 17 districts have been
tdentified for growing of extra cotton Now,
we are spending Rs 100 crores of our foreign
exchange for its import In that context,
who identified thesc districts ? Why was
Chottanagpur, one of the most backward of
the regions, passed over 7 There 18 something
wrong somewhere 10 our planning and in our
1dentification of those regions,
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Then I would come to the question of
co operative financing These figures will
part'y cxplan why this  region 15
backward The following are the figures
of oviidues by Central co operative banks
in  the various States Andhia Pradesh
Rs 110 crores , Assam Rs 5 crores, Bihar Rs
27 croves  Gujarat Rs 166 crores, Madhya
Pradesh Rs 90 crores , Maharashtra Rs 251
aores, Taminadu Rs 110 croies, UP Rs
135 crores ard West Bungal Rs 23 crores
Thiy variation 1n the amount of money pumped
thiough co opuiative societics 1 various
States has had a great effect on what s
culled the puming ol the pumps Our
punps wae never adequitely prmed  because
ol the shortige of wredit 1nd cconomy never
sot a hdping hind
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Chotingpur has a one vep economy nd
the meorw from one iwere rawcly excerds
Rs S0 lley aie condumped to purpetunl
poverty all the time  Glittering new  towns
have and will be coming up as the two seulor
o nomy —without iny intermediite technology

budany the gap  my be operiting for dicades
toptther

In ordutr to change the situation, I have
veiy humbly sugested  that special eflorts
houl | b. made ind these crops should be
ptown so that the smull inin, the Tubal, the
Hatyans, the poor who lives tn haimlets
would be g ting m hieu of Rs S0 an  acre,
Ry 507 an avie, That shall have to be
another day 1o thun Tnves

They s that the only constant of history
1s change I wish 1t were so for Chhota
Nigpur [t has been so long the other way
round So far as Chota Ngpur 1s concerned,
the only change has been a stationary state
of ceonomy even regression

1581 hrs
[ Suri K N TiwARry w2 the chair. ]

ot WY wr (srgwe) o awe fae
w&T off ¥ ERIL qTAY (@1 § SO% grey
W gy a¥Y vzt ¥ wgr & fs faarw,
marfos sang, arentaaar, qofaaw s
/1gT qAg, Ta LA afwmT § ot gv g
% A arera 7 I @R ¥ W o
aF 7g 7% AR A qC 7w o g,
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% FEL A dam 2dT @1 gH AyeT T
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SHRI RAJA RAM SHASTRI™(Vatani.a)
Mr. Chairman, Sir, 1 welcome this Budget
on social principles,

Sir, s0 far our cconomists were mostly
debating the problem, what quantum of social
wellare or social values should be tmported
mnto the economy so that the cconomy may not
be hindered. That was all then pioblem,
that is, they thought that social values are a
sort of detiiment to ccononuc giowth and the
more wc cater to them the more we are
hindered in securing the growth of cconomy,

Recently, opinions have changed a little
and very great cconomists lihe M1 Gunnar
Myrdal have spoken about this. You hnow,
he is a great student of developing cconomies,
He has come out with a verdict that, 1 quote
him :

“Social reforms should be an integral
part of the development plans. Greater
equality is a pre-condition for spceding
up production and development.”

This, Sir, is a good and 2 sound advice and
I welcome the fact for this reason that for
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the first time I notice in the Budget and in
the Budget speech of the hon, Minister that
this point of view has been clearly recognised,
1 quote the Finance Minister from his Budget
speech. He said :

“By far the largest increase is being madc
in the provision for those schemes which
combine an clement of social welfare with
future growth potential,”

He has al'otted a total sum of Rs. 240 crorcs
for rusal water supply, tural home sites, slum
clearance and miprovement, primary cducation
and schemes for the educated unemployed,
ctc.  He has also bothered about the areas
to which greates sum should be allotted, to
backhward States and also bachward areas
within those States,

This way, Sir, T fecl that this is the first
time that we notie in our economic  history
that social values have been incorporated and
made an integral part of our cconomic growth.
This was not the case so far, So far, our
economysls did try to allow some provision
for social objectives but those objectives ran
puallel to econonue grow h ; they were never
miegrated mnto the econnmuc scheme as such.
Thev were neser considered to be insirumental
for the giowth of the economy itsell The
fact 15, Su, that mostly our economists were
oriecnled by the Butish legacy. They were
mostly following the line of the capitalist
economics wheie more stress is placad on
capital than on labour They thought that
cipital shoul! be encouraged and not labour
~o much because capital was the point with
them In owm cave, our wealth being more
human wealth, the posiion is dilferent, That
1~ why 1in our developing economy, human
wealth, human  potential, the labour force,
has moie to be encowaged, and has to be
given more incentives than ncentives for
capital, That is why we find that the vested
interests are dissatisfied because they are not
getting the incentives that they want  But in
case we pive them all those incentives,
incentives are taken away from the labour
side  That s our problem. This problem
has also bven recognised and the solution has
clearly been delincated in the budget speech of
the F'inance Minister  This is also a very
welcome sign. 1 would like to quote the
Finance Minister himself on this point. He
had suad :
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“Fiscal concessions for promoting indus-
trialisation should not be general or across
the board in character but should relate
specifically to our social and economic
objectives.  Again, as fur as possuble,
it would be desirable 1o prowide incen-
tives which encourage the use of thoswe
resources such as labour which are in
abundant supply rather than of resources
such as capital which will conltinue to be
scarce fora long time to come.”

This way, this budget is very welcyme from
the social point of view, the point of wview of
social ohjectives We know that soctalism
cannot be brought about in a day or over-
night. But a beginning has  to he made.
Socialism has been defined as equal opportu-
nitics. We know that we cannot provide
equal opportun'ties to all  the people
in the nation immediately or within a very
short time My sugeestion would be that
in such a case, a beginming should clearly be
made and manifuestly be made, and the proper
stage to begin with a real souialist economy
is the child.

I stress the child because while we are
catering fot cqual opportumities for  grown-up
people, children, before our very eyes, are
losing certain opportunities for good. You
know, Sir, that there aie cerain opportu-
nities which come at a certain stage in lfe.
Fundamental education, fundamental health
cte. are important in the beginning of one’s
life. Once you lose the opportuni y at that
age, you can never regain these things in life,
The only thing that you can do is {0 compen-
sate for them or is to give substitutes for
them. So, 1 say that a rcal beginning in
sncialist economy should he made in the ficld
of child welfare.

I notice this trend also in this budget.
A lot has been done in this budget for
children, But ] find that the objective is not
very much mamfest ; it peeps through a wveil
and does not come out into the open. For
the children, a little more has to be done,

Another thing that would satisfy me in
the socialist line would be that every quantum
of economic growth should be judged also by
social criteria. For instance, a certain
village or a certain aren may be developed
or & certain industry may be developed some-
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where, and a certain amount of growth may
be achieved in a certain area or in a certain
field of lLife, While bringing abecut that
growth, we should also see whether it has
achieved any social objectives or brought
about some social equalily in the process,
because social objectives do not come owver
one's head ; social objectives should be woven
inlo the structure of the economy, in the very
process of economic development, in the
process of bringing about that development,
The very process of economic development
should be socially oricnted, and oriented
towaids an cgalitarian society. When you
gn to build something, say, a dam, you should
sce that the people employed are not discri-
minated against, Or f there 15 disciimination,
it 1s n favour of the poor people,
for the lJocal people, people who have
lost their lands or who have suffercd or
sacrificed for the development projects.
These things have to be taken into consi-
deration because only then we can say that
we have really integrated social values into
the economue structute, into the very process
of economic growth,  Unless these two things
are done, 1 do not think we are wvery clear
i our objective and that we put the prionties
straight,  Although these things are there in
the budget —T feel, their prescne there is not
manifest, T would ke that they should be
more manifest and more explicit,
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1 would draw the Tinince Minister's
atfention to one pont regarding my consti-
tucncy, Varanasi. 1 have just reccived a
tclegram which reads :

“Faorbitant enhancement of excise duty
on metallic yarn, tanff, custom duty on
raw materials has been made. The
metallic yarn industry is a new small
scale industry coming up in Varanasi.
It is alrcady suffering under heavy taxa-
tion. Turther enhancement will result
in total closure causing heavy loss and
unemployment and  will encourage
smuggling. Varanasi traders have already
submitted a representation against previous
imposition of duties with expectation of
relief and they are facing a fresh severe
blow. I request reconsideration and
reduction in the existing duty to save this
industry from being ruined”.

The Finance Minister has visited Varanasi
and has seen the plight of the small scale
industry people and cottage Industry people.
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I hope he will have mercy on them and do
something to relieve the burden on their heads,
Thank you, Sir.

SHRI S. A, KADER (Bombay-Central
South) : The Budget is an instrument through
which one looks at the performiunce of the
previous year, the position of the present year
and plans for the futurc. Last year the budget
was prescnted twice, one a provisional budget
and then the regular budget in May. At that
time, although our borders on the eastein side
were humming with refugee activily, we were
not ablc to grasp the financial and economic
quantum of the burden we would hasve to bear
on account of the refugees conung to ou Loun-
try.  All siid and done, it must be saul to the
credit of the Finance Minister and  his collei-
gues, ulumately of course the Prime Munister
and the Cabinet, that the budget that has been
presented to this House i» onc morec major
victory in our history. Why [ say major vie-
tory 7 Because after the last budget, not only
did refugees come, not only did we fight a war,
but we had also an el=ction throughout the
country barting three or four States ; in spite of
all this, though the budat has come in a shat-
tered cconomy, it has been presenied as if it i~
a normal budge.. That is a great credit to the
financial acumen of the Ministry as well as the
Minister concerned. T congratulate the Minister
on this. Although he has put some additivnal
burden, looking to the budget as a whole,
from the national point of view, one can say
that the budget is satisfactory and it has been
received well throughout the length and breadih
of the country,

Sir, 1 would like to speak on onc or two
aspects of the budget. Oncis the slums of
the citics. Of course, 1 represent an  arca
calleld Bombay where thae are so many
slums,

AN HON, MEMBER : A city of slums,

SHRI S. A. KADER: Yes; it may be
called a city of slums now-a-days, because I
know that in 1956-57, when we surveyed the
area to find out how many slums or jhorpa-
thies were there, it was 82 in number, Today,
the number is over 400, and it is of a larger
dimension than what was existing in 1956-57.
But, at the samce time, we have to understand
how these slums are created in the cities. 1t is
because of the influx of the people from villages
to the towns and from the towns to the cities
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for carning their bread ; for bread-winning,
they are coming out, and we arc not able to
cope with the problems that the cities are
facing, 1 am not talking only about Bombay ;
the situation is the same in Calcutta, Delhi,
Madras and elsewhere also. To tackle this
problem, we have to go into the root causc
and see that this influx from the villages and
the small towns has to be stopped by giving
proper facilitics and incentives so that people
may not migrate to the big cities or towns,
and that alone can save the situation,

Al the sume time, today, what is the con-
dition n the slum areas ? [ would like to
diaw the attentien of our 1 inance Minister
to one aspect, He happens to  coine
from  thut ared, and he was the Chiel
Munister of that State and hc knows Bombay
as mh as I do, and possibly he might be
kiowins belier because as a  Chief Minister
he had aceess to so many places where we have
none. | would like to draw his attention to
the fact that in the slums or jhorpathics as we
call it, there are inhuman conditions of living,
Chere are conditons  where there s no latrine
or bath or watct=supply, and the people are
using water whaeli 15 sometimes  gutter-water
for washing and other purposes, If we cannot
remove the slums,~and I am quite sure that
witlun the Foresezable future it is not possible
to remove them -at least make them worth-
while living in and make thein humanly habi-
table, by supplying the minimum requirements
and amenities ; water and sanitation should
be properly losked after.  That is onc aspect.

For that parpose, I would like to draw the
attenlion of the lunance Minister to the fact
that when these schemes are taken up, allo-
cation should be mude for the vities and the
proper spots which are in need, so that the
money thit is sent from here rewhes the spots
of the slun, in the city of Bombay, Calcutta,
Madras or Dellu. T would stress that care is
taken in  this matter, because it sometimes
happens that a bulk grant is given and that is
used by the State Ciovernment in a different
way which may ultimately defeat the purpose
for which the grant is given.

There is another thing. The hon. Finance
Minister has touched a virgin ground this time
by taxing lottcries. That was oot cxpcted ;
nobody expected it. Lolteries have been taxed
to the extent of 33 per cent. I would like
to show him one more example and. that is,
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on one condittion  The condition 1s that he
should do away with ths herosence tax b cause
kerosene tax 1s a tax on the conm>n man
direct K rosenz 15 used nstly by the lower
middle and muddile clusses of souty  and the
economically bickward classes of souety cvery

where, be it in cities or villages, What s the
amount that the Minister gets by way of thus
levy 7 Rs 29 crores ina bulg t of thousands
of crores 1 would like to ask whit vou arc
creating by this Ry 2) cioies You muy gt
Rs 29 crores, but by thit you wil be g tung
29 crores muitiplivd by S5 w1 nes of moie thses
at Parliament and at the Governmont on (1t
avcount

1 would lthe to point ot that in Bornny
Calcutty, Madras ind Db, 1ies are Lo,
on There » 4 jech pot povl

AN HON MIMBLR Bangaloie als»

SHRI § A KADLIR Bangalore al o
I would ikt to explain to the hon Mumburs
who do not know that it 15 4 ten rupwe mvest
ment on the jack pot prol and when thut
amount 18 collevied one ha to nonunite five
horses in tne five 11 s I the live hor o win
then, if the numbur of tichets v more  the
Jack pot pool 1s divide ] and 1l the number 15
less a vory big Jack pot ¢ymesin whier s
many times greater thin a  lotlery pras And
it 1s every weeh  There  are abwt 27 to 28
races in Bombay  There ue twenty races in
Poona about thirty n Binguilore I have
not got the figures for Midras and Chaleutta
But everywhere thesc jachp ot padls operate If
the jackpt pool dividend 1o Ry 100 or , 1000
the tax may be lower but af the ¢uantum of
a single jachpot comes to about Ry 50,00 or
about a lakh, you can tix 1t lagher and vou
can colleet quite a good amount fiom the
Jackpot pool

If India has to progress from th. socialist
pomnt of view, we shall have to have moie
money and we shall have to find more grounds
Agricultural ficld 1s very potential and we shall
have to look into 1t and persuade our fiiends
to contnbute a larger amount 1 was told
that in Haryana and Punjab there are people,
farmers with 15 or 20 or at the most 100 acres
of land, who arc prepared to buy combines at
Rs | 5lakhs cash down That 1s the posi=
tion in Haryana and Punjab and in the sugar
industry areas m Maharashira.

MARCH 22, 1972

Budget, 1972-73—Genl, 200
Disc.

visualises what 13 going to
happen  But sometimes we bring in political
15sus My fricnd Shamim raised an 1ssue
and he wd that Kashmir was a fraud, elcc

tions thure were a traud and so on  Bangla
D.sh was a traud Possibly he would have sard
that hus b ing hute 15 o friud, although he 1s
an clevted Member  He was  prepared to say
all thit he has sud 1 do not have any
quarrc!l with him but this 15 the way he looks
it things Apan and agun questions are
1as d an thus House and csewhere also  ibout
K ishmur saying *hat Kashmir had not joined
Indix 01 1ts own free will 10 my friend Mr

Shamun nicant only this, thy Kiwhawr affair
wore {rand 1 un prepared to m ot him any

where 1nd discu 5 aith him and convinie him
thit Kashnmr ined India under the Consti

tution undur the fic will of 1ty people Ity
lader  not only jorwd India  they reguested
Indin we want to jorn and the reevint arti-
cle had been signed in the propet documented
way Thuie wre politial puties who want to
cxploat teligion  Some persons in India, n
Pikistin ind evenin Kashmur say It s a
Mu lim ater anl it should not b with India
b eune India s a Hindy arci and Pakistan
1s 1 Muslim vea  They completcly forget that
Inlia 15 not a Hindu area or any other rih

p10us arca but 1t 15 a sccular arca and 1n  that
s cular arer luaders of Kashmir at that time
AW PrOZress and prospurity and so Kdashmir
joinu] India  On  4th D.embir, when we
weie atticked by Pakistan, Mr Shamim spohe
in this House about thy policies of India and
it was onc of the best  spewches 1 could have
wwel listened There he has difinitely condume-
ned ths outlook of Pahistan and strongly sup

ported our a.tion as in Indian and not as a
Kuwhmur n the war for Bangla Desh that we
were wiging I do not understand what has
happened  between 4th  December and 22nd
Murch to male him twin a somersault 1t 1s
no use now saying all these things about
Kashmir  Kashmur 1s a part and parcel of
Indiy as Bombay or Madras or Calcutta 1s
Any challunge to Kashmir 1s a challenge to the
soyereignty of our country Iam quite sure
that shortly even Pakistan will have to con-
cede that Kashmir 1s a part and parcel of
Indim  Ihe international border that is finally
settled will include the beautiful valley of
Kashmir in India There 1s no doubt about 1t
i my mind

The Budget

But what about those who get clected and
then say that 1t 1s & fiaud ? Mr Shamim was
clected aganst a Congress candidate, He
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defeated the Congress candidate. He comes
and takes oath in this House. The Election
Commission declares the result. There was

no fraud because he was elected, The Jamaat-
e-Islami is a communal organisation which
should not exist in my opinion and should not
take part in politics. [Its members are elected,
and they say that it is not a fraud, but here
my [riend Mr. Shamim says thatit is a big
fraud. Why ? Because they saw clearly that
they werc not going to win. The myod of the
people was such that they were not going to
be supported, 8o, they wanted and excuse to
get out, and then they make these charges that
it is all humbug and fraud 1 would Dhike to
tell him not to judge the people of India n
such a superficial way, The people of [ndia
are sound T'heir political maturity Is unpatal-
lelled in the annaly ot parllamentary democracy.
The way they voted in the Clection of 1971
shows that they wanted 1o have a stable
Government, They decided that our leader
Shrimati Indira Gandhi and her party  would
give them stable Government, and o they
voted fm her, In 1972, they again  thouhgt
that as she had achieved vicloty in flangla
Desh by military intervention, she would keep
her promise of garihi hatao They strengthe-
ned her hands with majority in all the states so
that she could woik with dynanue specd to imple-
ment the garibi hatao programme immedia~
tely, This was the mood of the people from
Kashmir to Cape Comerin and from Assam o
Kutch, The people thought 1in one way, and
that is the reason why those who have failed to
get elected call it a fraud  This is the only
rcason I can see. Last time the pernicious
theory was trotted out that invisible ink was
imported from the Soviet Union. This time
that argument is not there. The argument
now is fraud. It scrves no purpose, If Mr,
Shamim considers india as his own country,
that he is an Indian first, then let him think
and act as an Indian, He may belong to any
political par'y. we have no objection, but the
country is one, its unity is indivisible, and that
is where we stand. If nccessary we shall
fight to save that unity. Wc will not budge
an inch from that, He is such a nice person to
talk with, but I was simply taken aback wlcn
he made a political specch on the budget, to
which I had to reply. I am really constramned
to say that he has Jost his sense of reasoning.

SHRIMATI MUKUL BANERJI (New
Delhi) : Sir, let me begin by congratulating
the hon. Finance Minister for presenting a
balanced budget which should boost the morale
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of the common man, The people of our coun-
try have repcatedly proved their sensc of patrio-
tism and sound common scase by accepting
burdens whenever it has been necessary  Oaly
recently they bore the burden ol the supple-
mentary budget which was require | to face the
extraordinary situation last year to help
Bangla Desh and our war cfforts. I am sure
the comm>n man will not hesitate to take his
share of the burden, providzd a propzr psy-
chological atmosphere is created and he is con-
vinced of the genuineness of the case.

Sir, the snundness of the budg:t has been
proved in a way by the buoyancy of the share
mirket. This has b2en possible because the
industrial section on the on: hand 1 now sure
of the stability of the Government and more
investment will coms forward  On the other
side, the common man balieves today that the
Government really and sincerely means 1o give
a fap and equitable deal w him.  HHee I do
not agree with my Iriend S Indrajit Gupta ;
when the Government 1s really stabl , then
only the sharc mrhet gocs up

The critics of the budget should note that
the public sector uudertahings in the Centre
and also in the States will get R, 700 crores
more than last year. This s & big achieve-
ment. Out of this Ry 700 ciores, moie than
Rs. 150 ciores are specially carmarked for the
weaker  seutions ol the souety and special
emphasis has been given to tuial wanks, lead-
g to rural development and rutal einployment.
Morcover, special employment schemes  for
cducated unemployed persons in the uiban
areas are also teceiving  top  pnority and all
the serous  conswderatron which it deserves.
If this is not bringing socialism, then what is
rcally soctahism ?

Rapid expension of primary education in-
cluding imptovement of school buildings and
school environment has also reccived proper
attenlion in the proposcd budget.

The budget has also taken into account
the serious problems of drinking water in the
villages, and a big scheme for expansion of
immediate water supplies in the jural areas is
being taken up. 1 am sorry 1 do not agree
with one of my friends when he said that
drinking water arrangemcnts are not being
looked after in this budget. Care was taken
io the previous budget about this matter and
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[Shrimat: Mukul Banerjee]

in this budget also cdre has bien taken to look
after 1t

Sir, very considerable sums have been set
apart for slum clarance, slum impiovement
and low cost urban housing for low income
group I would like to tell the pievious spea
ker who spoke about slums 1o Bombay that
1 New Delhi we have started very good work
and the Now Delli Mumicipal Comnuttee has
already built a lot of latrines 1n slum arcis and
provided taps and other necessuy  faihues for
living like human beangs So 1in New Dilh
conditions are impioving very well and 1 hope
that with ow majonity 1n the Delln  Metropo
Iitan Council we shall be able to change the
conditions in Old Dddiu abo

Puticultr empha s has been  given in the
budget for rapid expansion of health  fimuly
planning and nuintion schemes abo It
¢lear fiom the budget that the slum population
in the big vities will also now receive aduquate
attention

Taking an overall view of the position the
budget proposal 1s 4 clear ndication thit the
Government 1s determined to do both souil
Justice and economic justice, particularly to
the under duveloped and weiker  sections of
the society, which ncludes Scheduled Castes
and Scheduled Tribus minotties and other
sections  Thus budget 1s sure 1o crevte a now
social order

The implementition of the schemes s
very crucial and [ would like to put pressure
on that ] would like to know from the hon
Finance Minuster as to how he 1s thinking of
enlisting public enthusiasm and public coope-
ration I believe that creating a proper cadre
at the admimistrative level 1s adsolutcly neces-
sary, and that cadre should be dedicated to
the cause and should actually believe 1n
socialism

It should be admitted that every budget
proposal brings some additional burdun on the
fixed income group, erther through duect or
or indirect taxation 1 know this because
most of the voters in my consutuency,
are government servants This group by
nature does not evade tax They cannot
either, Dbecause thur mode of income
15 always open and clear Thetax strusture
is putting an increasing burdenon them At
the same tume, 1t 13 our expericace that the
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sphere of black money and tax evasion 18
rapidiy widening  Thesc are being made mam-
fest 1n ever increasing smuggling of gold 1 the
countty, ilicgal operations m land and super-
fluous hugh valued consumer goods his 18
grossly harmful to the socicty because this
money does not contubule to savings for in-
vestment on cither public or private sector
On the other hand tnis leads to inflabon and
more defiut financing I would lihke to know
from the hon Minister how he proposes to
fight this chronic malady in the society

Again we heard throughout last vear that
agricultural wealth should be taxed But Ido
not hnd iny den and drstinet beginning
towards this 1n the budgei propasal  Accord
g ty me at least a beginming should bu made
in this b wdget with the lugher land  holdings
e g S0 aces or more nd no excmption should
be given to soudy holdings  OF course
government mav  think of finding out some
other meins (o boost co operative firming
(413

I would like to rus  anothir point about
incentines  Government should have 1 scheme
to spend the loc il levies on Jocal improvement
sthuemes as far as possible This will mim
mise the common  resentment thit the lo al
p ople d> not dertve  any b nefit out of the
taxes pud by them I would hike to give one
example In Mald: they produe only man
goes There way one D ¢ who stirtud collec-
ting four paise por basket and thus collected
Rs 4} lakhs that way TChe catire money
was therr spent on building schools, colleges
and hospitals 1n that area so that the local
arca could be unproved

Then, more car-marking of funds has to
bz done for the development of the backward
arers  Cetamn facihties will have to be given
to attract industries to those areas These
facilities will include, among other things,
communications, railways, roads, eclectrifi-
cation and better iving conditions

Then, governmznt have not indicated as
to how they propose to hold the piice line,
particularly of essential goods  VYoluntary or-
ganisations alone cannot tackle this problem
So, there should bea really effective machi-
nery set up by government with proper sanc-
ton from the government at least for items
ike foodgrains, sugar, pulses, salt, Kkerosene,
taxtiles etc  If necessary, government should
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consider state trading in such essential con-
sumer commodities. Of course, I would ap-
peal to all Members of Parliament to unite
and help the government in organising the
price resistance movement and also in bringing
down the prices. There should be no party
barrier in this because this will ultimately help
the poor.

Extra tax on kerosene is bound to hit
very adversely almost the entire poor and
specially the rural population, 1 realise that
Government has to import kerosene to some
extent. But the other aspect of the consumer
should also be kept in view, The very run-
ning of the daily bfc of a villager and the
poor people, including cooking and light ctc ,
depends on kerosene and additional tax on
kerosene is sure to hit them severely., I
would, therefore, request the hon. Minister
to withdraw this proposal.

I would rather suggest that the Finance
Ministry can take two paise more on rayon,
because rayon is used by rich peuple and not
by poor people, than taxing kerosene till we
are in a posilion to give lghting facilitics
to all the villagers.

Regarding the boosting of industrial pro-
duction, I would suggest to the Government to
seriously cvolve means 1o establish good
relationship with labour. One of the princi-
pal means should be to have management
and workers combined council or committec,
in which the workers' rcpresentatives should be
able to participate in the entire matter of
industry. This should be immediately imple-
mented properly in the public sector under-
takings, There is a provision for this but
it is not properly implemented. That is why,
labour unrest is there.

In the end, I give my wholehearted support
to the Budget proposals and I congratulate
the hon. Finance Minister for his keeping a
balanced and judicious eye on every aspect of
the national requirement and I am quite sure
that the implementation of the Budget pro-
posals will surely bring a rapid sociul trans-
formation and a new and just social order
would be created.

ot waare wye  (qfemrer) ;o oar
Yga & g fafree ok fefir X
¥ AT awrar & N fedt £ fawr 7 g
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afP Tew@ w A AT o fF qaer M
N aerf ¥ aw WX Ve gFwEdT F
fSFua ¥ a1z gw gonan ¥ @v9a s 0o
7 frg ave g% & wrr § o gmY
TEAT 1 AT AUEA | Sy AT @ I
Fr¥fFrmarc v ay Hagsgmd fw
TAR agq wifwET ¥ aEmar @ aar g
afeT 77 g1 Mewe 1 ¥ FTAT TAT
Bl wmamzH A v fig sorw AN
=g fear mar & 1 YT F & far AtElEs
A za far mar § agg T ¥ gEA
et St aaT I FTA Y q@ #
qg AT qESA ATH qT@ ALY G wEA
81 T9 A W 9T qE TeARAT ¥ W
AT Trfgd o e =ifed v 2w+t
faqr ats g" & w=r wgd € wAr ag
a9z ZHAY I qCF A®T 91 T B AT
@ | wd agd @i fafer tad A § a7
gfrazatyarvmm g

A T g9z § aye frwew & fao,
gfraai & fou qar s @1 &) @a
# nfsfouz wzar g1 #fwa faft & de,
wfzaTgaT ar ST ggades wT Wex S
29 SATAT 2 TEHT AET FA WY BRI
fram & 37 97 9397 | OF a6 gW FaEd
e aigerfamm g ag ewwa § ang,
77 aFer g, AAgT g % IAR! FA FAT
T1fgd ¥feT g0 aww g Zgaded 9%
GizsIgaT 9 59 o §, v & e
@ AT £ )

arrrasn g E Fr ary o7 ¥\ F
MNge & W IAR g qA ¥
F¢ | o1 aafley ey 8, wdf aIdiey
wrzdY §, aifelte wgdt &, Srefoy s
| fex srraz & & 7 0% wwraE A
& wawr § WY g § sgRdAr | AfeT ag
Wt gar Wl sraen A § e faaey 2w
7 qF, g 4 9% | 13 o § fr fred
M-z amw § dw F ot go gam, A
Traw dw %1 & o, IR g T3 ¥
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g WY 771 97 E g 1 W & A AR
srefog o 9 fag avg & wmr =g
2 e QRN gR W TFY ¥ &gEd
# = agmy & fev gugy Fv4ar g,
e e IR At fr faaq
quAeTreT 49 ar gE} daw ¥ oam
wefigaw fedwosiz FeaRwT It 70F T777
2, 3% faay ot w133z srried 2w
13 &Y q41 gET @A ¥ faad 3@y
dgr gt ¥ fr SAT QU1 ww 71§ AEONR
aAar ¥, MG Y1F T T T 8T Td
art & ar oy A1 Af @ FvAT WMEA R
Y 1T UE A FgEA €} TFAE F17 A9
qidft &, oy FrAfTy wEEg@my §1 0F
TER @ AT FT AT WA T A7 T AR
a5 FYq &, 9y amw faaw ae-a¥
fawdq prafag ¢ ST vaz & a@ &)
araq 27 Flaum gqr W & A Zw
F g azv NE feare 7, 39T T
FAq & sarar #hew TlRaa ¥ 43 go S
TWE AL Q7F F A qEd=r e
qrEa 2, a7 qroy | IEd g7 fF a1y ew
Gqer 714 fr qfway 999 @1 ¢ oF
gfefagae a1 cfsfagas <faa) &1
yTad AT g7 qUE AT guA &mAr # )
& wiAar g fr qw= vy dgr afwar ad fr
EZw 7 T o1 ww | Sffa o
TRTQWT YT @R & aFa ¥ AE
fafrezst &t F17d & daer gar fr @
HifoT eq FX 1 g9 TATewA & §7 @A
17" T) TOI TFOAC TR FT qAS F
WMAFZUTET W ¥ ) go A TgA ¢
& quer & g w7 fear Yt TiemA
ot fon, s wnfaw @s @ Tar AR
AT AT Y€ AT 1 @R WM
weaz | gaEamA e g § 5 gy
FEIA Nt AN AR & 1 & anwmar
gfeer 9@ v W qwg T wQR
) & AT ¥ qar wEwT 97 e |
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WA AW wwer 1w TwEN
Fgx & & o dax, pife @iw
FHT § 91T ZT avE gL gEF F FAE
e 3 | @ ¥ aF Q0 AW g AG
Y | g MT F EHF FW OEAT AR 9TY |
ta a7 N w9 fotx fear wg, @9
HI9FT 3FAT & 1 29 FOw wqar A9 fagh
FATIT 43T S FC IS FC W@ R
affs Zad avw & A F(T T IR
AT S &% fagr ) 9z fogs Ay A
FA N o oaAz A W #F qmr ¥
foaqar 7 Aiow ofenr @, owra, gfeamr,
IATASS TR AT VA A E v
A FY sggear F¥ § °? fEAAr v9ar emad
wAF fou <ar g, 72 & g & w=Ar
argar z | fros ae A &Y F9ve v A
AT | & AW A @ o
A AP A, AAF IT YIS AT T H A
FL X | gH Grel HAIT GUT P AFAT §,
T AYE AT F1E eqry 79 feour § 1 At
O &9 |IF A} AIGET ATA T, qOT
FTMA 2 A0 sqr FF FTIT AT S
At AT IATY B AFACIN, TT ATEH HATIA
A emA A fear) gw qvw Bk Ar
T fafaet % avw & 01 earq 7@ fonr
AT # AT ET QAT I OF qige F74 ¥
fearz ¥ ¢ 1 SfwT 3 fr1d g1 geedd-
2o & 1 ? qF M ¥ oy ¥ fog frad
AETaar g ? gy Wk argd
qara, At ars o7y ST oA A gl §iIva
gaarww zfay | quw A gfaom &
2HAY 9T TIRrEY ¥ At aF fres @
FT HATH q€7 gAT ¢ 31T IAAY gEAr AN
AT AT

17 hrs

- W & A Ay § ek
¥y AR W1gT ¥ 1 o feofaw v @,
T WA § §W A 9% FWAT | GIER
%) 1§ faeeq wY ager 93T | wE fog
wrr Aare ¢, qrfeardte &g B, #edny
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garc ) wre i dare A &, @ =g
AR &1 T ag § e ¥ AER
A% 4t & faweq § a8l #0 & fon
dare & ar 7 | AQ ww g s e @
Azt A% few faeem ¥ gewra o
FET AT ¥ anfo do ugo X ;o
To THo WITHET AR N Fam=h
Y § | IAF FATEL TAT ¥ TAIRT W
§ o< sefzas omwmez Felgs § @
43 &)

gk EywyEz M A qAwar 7
AT WAt ¢ f 7 s g and,
wifs 38 far agiferza §1 42 @Ay
Y dar qrpAY £ W AT TAARR OH
FAT § HF $) TTRY SAMT g4 §, STHI
HTFIT &Y AT & 47 vearsq fasfr § ?
%1 # Y e 2, ¥ ¥ § 5 TAeEy
Fte JoEeET iRy wrgar @ A, frar
a¥ FRAMRT FY /G WY, A FTT
hyzdt g= M), AT wred v fasw | oF
% 9 Tauma & § Y g
ATE 3% €1 40 6T g aed) FAge £37
81 T HOAT A ATA & AL AT
w1 Jraar ifgm )

™ QAT §1 QEH AF-HT FTAT
YA | HUT GYHIT IT GIF ALY dWAl
A Nwaegd fofms, @ &
qANT A WA | TR §F a@ ¥ glaarq
¥ qwz &Y 941 gwaY & 5 wat-eat daad
ume fr ey gfdz @ §f, a® wies-
T &t ¥ awa §, Shex faq dfew ag
1 gAy wifaw fewr &, st QU 3@
®t aXF a7 WEY 93 gAY &1 I§ TG
WY ¥ fory dew Avaw N g oA
Br | 8RR X daF § oA wmdaed
&Y TuT §, wmo Mo e ¥ fuw &Y Y
T 8, Iw) K fear ol | Efew wlvgA
N DWW FAAT AR | FEIR Hw
frrst & & wrtee Wi wff A 27 a7
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fanr fafrd gefar & sisex a4 &)
w1 ¥ O wqar & fon ST gr ofew
G927 3 G191 &% & ;@ @yew 7 F Ay
@7 fr few a@ o &% fear o
TARY FTAT AT FIH ¥ AF w@ I
AR gm{Y TS ITH F19 F) AF FH A
i yusgrfasadt § 5 =7 @
TG FW FT WA I A s A e
Eic il

fagt & &=, wfemriaT sk Zgads 9%
At 29q =T 8, 9A%F a4 fafqeT arga
M9 AT ITHT afaq 5 )

SHRI K. BALAKRISHNAN (Ambala-
puzha) : Mr. Chairman, Sir, last time when
the Budget was presented in Parliament, the
governing party had com: with a thumping,
massive majority, and they had the oppor-
tunity to do what they found best to imple-
ment their promives to the clectorate, This
time, as the Budget discussion is taking place,
the position is even batter for the people in
oflice because the imssive majority has gone
from the Centre to the States alvo, and if I
remember correct, never before, since inde-
peadence, had there been such an opportunity
for any one¢ in power to implement the promi-
se; made to the electorate at the time of
elections. Always promuses to the electorate
in implementaton take the form of Budget
and fiscal measures, In public finance, the
men at the helm of affairs, have to use a
particular language because unlike in the
election propaganda meetings, things said in
the Budget speeches and budget papers and
memoranda have got to be implemented.

There had been quite a Jot of evology and
quite a lot of criticism about the Budget the
IYinance Minister has presented before this
august assembly, But, apart from taking
this side or that side, as one who looks at
things quite objectively, I would request the
Finance Minister to look at the reaction in
the country to the Budget he has presented.

Members who were speaking before me
had been quoting from newspapers and
periodicals the reactions of the various
sections of people to the Budget proposals of
the Finance Minigter, People who had been
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groaning lonz under dircct taxation and cor-
poratc bodics have a sigh of relief and have
a word of prane for the Budgel proposals We
can more or less say that in this Budget a
holiday 1s proposed for the corporate bodies
and super tax piying direct tax pavers  But
when 1t comes down to the smaler, weaker
and poorer scclions ol society there had not
been a word of piust from any one Thase
from the pirly in pwer or from the paity n
opposttion who always make sound a good
excrcise to thar tongue, nside pauham-nts
and assemblies, necd not necesstly oho
what happans on the streets and corners |

am not partvularly  refernme to this Lix
o1 that tax beuause if this  Government
happens to be the Government  of the
poor people and the poor  puople have
voted for this Government theae s no
escaping the fict that the poor people
must run it And, lor runming a Government,

they must p1y and payments ther must mke
m the form of tixes or collections which

socver the Government chooses  But, It us
think of the other side of the problem  They
have soted you to power  They hune voted
you because they wuie thrilled by your pro

muse of ‘Gariht Harao® Thev were thrilled
by the leadeiship of the Prime Minister They
were hoping that of with this massive mority,
the party comes to power with the intention of
implementing the proposals put bcfore them
at the time of elections they can expect
certain things to happen Has a singe thing
happened ?

Well, there had been a lot of talk about
tax on kerosene, There hid buen an expla-
nation that it 1s after all onlv 5 paise—
6 paise pur litre and 5 paise pet  bottle It
cannot be much of a sum for Ministers and
to an extent fot the Parhiament Mombets, for
Sccretaries to Government and for big busi
nessmen and 0 on But lhere are hundieds of
thousands of people 1n this country for whom §
paise and 6 paise become a big sum Apart from
the financial aspect of it, may I renmund the
powers that be of one thing ® When Pandit
Jawaharlal Nchru joined the inferim Cabinet
us Vice-President of the Viceroy's Fxecutine
Council, and when there was a coalition
Government of the Congress with the Mushm
League, the one tlung on which the Congress
cninged to the Mushim League for commt-
ment was not to introduce the salt tax At
that ime Liaquat All Khan was the Iinance
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Minister It would have been one of the
most revenue carming taxes if salt had been
taxed  But the Congress leadership cringed
to the Mushm League not to tax salt
Why ?  Why 1s that Mahatma Gandhi
stitd on the Silt Satyagraha movement
which ultimately led this countiy to freedom ?
Thert must be some meining 1in it The
moaning that [ think of may not be the
meaning thit the Treasury Benches attach 10
it But, It us think of the background of 1t,
let us think of the psvchology buhind it
After independence  after 26 years, we are
sitting here, we are taxing the poor man we
are (1xing the herosene which s used tor his
kindlc in the evenuing for his one morsel ol
food iftera diy work Is it a joke? It
might bring in Rs 28 crares or so But we
must remuember these Rs 28 crores come out
of the tews out of the blood of the poor peo-
ple If thae beforces that work within society,
thit work m politics who just want the
common man to go before the kerosene shop
defying payment of this tix  and cven stut
some agiation, what will be the fate of this
tax ! You have to colleet herosence tax Titer-
ally out of the blood ol the common man
Do you want that stale ol allurs to come
i this countiy 7 When you talk of Garibi
Harao do you want the common man to
shed hiy blood, defying an exuse tax placed
on his daily need ?  Admimstrative thinking
dand the idea ol public linance should have
been of b tter spray

There 1s agun a tax on furtilsere  Well,
the common man, the poor man, has just
started understanding the meaning of the woid
fertiliser  And the moment he started under-
standing the meaming of the word fertiliser,
this 1s what happens It will be his neigh-
bour who will tell him it was not this costly
before 1t 1s because of those new taxes that
it has become so much costly— because the
poor man » Government, who wanted Garnibi
Hatao,—have imposed a new tax on it.

Now, Sir, the man who wears the shoe
knows where the shoe pinches

In regard to my own State, I will just cite
threc examples Ganbi Hatao 1s the pnnciple,
Well, even the Pressdent has a word of praise
for the land reforms we have brought mm our
State Thore land reforms favourably affect
only the Garib and these Ganb people are 1o
be helped to somehow or other habilitate them-
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selves to the ncw circumstances. That
requircs money, With all our resources,
wherever we can find money, we arc trying
to find the money, but even then, we require
more. We come for money. Itis for Garibi
Hatao, but no money is given,

The Government of India declared a
policy of giving houses to people who have no
land, who have no houses, The Central
Ministers came to our Statec und declure that
the Central Government is preparcd to help
them, We revitalised the entire Government
machinery there : we prepated a project 1eport
and presented it to the Central Government.
OQuis wias the only Governmenl to do that.
It is for bnilding hutmects to people who have
no land, no hut, Can anything be better for
Garibi hatao thun building houses for the

poor ?  The promise was there from the
Central Govel nment. But Mumisters after
Ministers from the State Government

have been coming and knocking at the doors
of the Finance Ministry but there was no
CGaribi Hatao for us ?  The Garibt Hatao is
yel to come for us.

My hon, fiiend Shri M. M. Joseph was
referring to the fact that if India was attacked,
it was not the neople of Bengal or the people
of Assam or the people of Kashmir or the
people in the border States alone who were
attacked, but the entire people of India ook
it as an attack against our land, The entire
India rises up as onc man in such cases.
That is the position in casc of military
atiack. But we arc bcing attacked by
nature, by the Arbian Sea. Ewvery year,
thousands of acrcs are bcing caten away by
the Arabian Sca because of sca crosion. I
only some of the Ministers would go there
and see, they would find for themselves that
nobody is losing his hutment exeept a Garib,
a fisherman. The entire coastline is occupied
by fisherman, and it is being washed away.
The Central Minister in charge went therc and
saw the problem for himsclf and he said then
and there that this was a national problem,
It is not the problem of Kerala alone. 1If a
piece of land of Kerala is lost, then what is lost
is a piece of land of India, and not of Kerala
alone. Chunks and chunks of land in Kerala
are carried away by the Arabian Sea cvery
year. Why not take it as a national problem ?
When we are talking of Garibi Hatao, why
not take this as a national problem? We
must feel and we must see and we must have
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the expericnce of this, for, after all, we have

to feel that this Government is going ahead

with progressive measures and going ahead

with programmes for the poor.

1 shall conclude my speech with just one
quotation which 1 remember to have read long

long before in Tulsidas's Ramayana, He
saud ;

sxfa 72f 4’ & Ft0a feanst s

This means : What is the bigness of the
ocean when the whole world has to walk along
the bank thirsty ? At least when we come
to talk here at the tine of the nest budget,
we must be able to feel and say that Govern-
ment have hataoed Garibi  There will only
be the Garib without the Guribi. They have
told the Garib that they will *Garibi Hatao'.
That means that they want progress *hatao’,
No march towards prosperity.  Stop where
you are, Indecd Garihi Hetao !

SHRI A K. M. ISHAQUE (Basirhat) :
I rise to support all the proposals of the
Finance Minister, I call it a well-meaning
budget, but I would have been happicr if this
budget would have been & bit more employ-
ment-oriented. As you know, Sir, the
problem of ¢employment is a very rcal problem
in the country. I do not say that it s the
only problem in the country. But ] say that
if there are two problems in the whole
country, then the problem of employment is
one of them. Whenever we visit our  consti-
tuencies aller the session is over, il we are
faced with ten problems a day, at least six
of the problems arc problems of cmployment.
Iherefore, this problem 1cquires a special
treatment.  Unless we can solve this problem,
I apprehend that we shall have to face very
big conscquences. MNow, we have got the
opportunity to facc this problem with all
courage. 1 apprehend that this s just a lull
before the storm. I we cannot solve this
problem, the storm will arise, 1 have some

suggestions to make to Governmznt to solve
this problem straightway......... There are
many private concerns in  the country.

If Government could prescribe compulsory
employment in all these concerns, especially
in those concerns employing more than 200
persons, the problem can be solved in a great
way. 1 do not know wkat is the exact figure
of unemployment today. In 1969 it was more
than 12 million ; it might have reached
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I5 million now I am speaking only of the
educated unemployed , I am not counting the
vast multitudes in the rural dieas who arc
suffering—due to unemployment and partial
employment 1hey are employed only three
or four months a year The number of
educated unemployed 1s anywherc from 12
to 15 million If Government could mike
the firms compulsorily employ additionally
10 per cent of their staff that s, concerns
employing more than 200 persons, the
problem would be solved to a great extent
Suppose a concern has 500 on its stall, 1t has
to take 50 more Thcy will raive a hue and
cry and prolest But I Government show
firmness, they will aceept the proposal

I would again suggest that CGovernment
nationahse all sick and idle industrics paving
a compensation of Re 1 each, 1if the owncrs
do not agree to reopen them within a specifisd
pertod of ime  Lakhs of people hive gonc
unemployed because the umils have gone sick
oridle This will also solve the problem to
some extent

There 1s shortage of electiicity
country, more particularly in  Bengal
whole country 1s clectrificd 1t would create
much scope for  selfl employment The
problem would then be very much Icssened
Avenues would be opened for setting up small
industry , 1t would create avenues «f scIf
employment

m the
If the

1 also suggest decentralisation of industry
It has considerable employment potentiality
Almost all the sub-divisional headquarters
have been linked with through communica-
tions If industries are set up at the sub
divisional and wherever possible at the block
levels, many employment opportunities would
be created It will also bring about industrial
peace

It has been the common talk that
nationalisation of banks has pot achieved the
desired results I agree the ime 1s not yet
ripe for an assessment hke this All the
pame, the motive of encouraging self-
employment through nationalised banks has
not received momentum  Government should
see to 1t that the nationahised banks take the
imtiative 1o creating sel-employment A
large number of educated persons are very
much eager to have self-employment through
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thesc banks, but the banks are mot co-ope-
rating, nor arc finding ways to bring this
about Sir, 1n my humble opinion, If the
Government at least heips at this stage, we
will be helpinz in mitigating the problem of
unemployment 1n this country
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Almost everyone has expressed resentment
at the taxation on kerosene and fertihisers.
I am unhappy that kerosctne is taxed Iam
more unhappy beciuse of the logic advanced
for taxing kerosene The Finance Mimster
reminds me of the good, old story of the
woll and the lamb  The wolf and the lamb
wele diinking water lowing down the strcam
The wolf wanted to kill the lamb, and there-
fore it asked the lamb why it polluted the
water last vear When the lamb told the
woll thit * T was not boin even last year,”
the wolf sud 'If you wer. not borm, it
wuas your fithet who did 1t [herefore, you
will die for vour fathers fault® The Finance
Minister 15 penalining the piasantry, the
have nots of the rural arcas, for the crimes
that the other did J would have been happier
if this logie had not been advanced

I'would request the Finance Minister to with
araw the tix on kerosene and fertiliser  Fertihi-
str as you know, 1s a commodity sn which the
poor peasants having two or three or four
beghas of land have found a useful instru-
ment for achieving greater production Now,
1f this article 1s taxed, these poor people will
be found to purchase less of 1t and thus
production will be affected The number of
firms in this countrv 1s quite less and the
number of big jotedars particularly in West
Bengil is quite less Therefore, by taxing
this fertiliser, only the common peasantry
in West Bengal will be affected very much
Therefore, I request the Finance Minister to
see to it thataf 1t 1s possible the taxation on
fertiliser 1s withdrawn

With these words, I thank the Finance
Mimster for presenting this budget  Before I
conclude, 1 should say that in the days
preceding the presentation of this budget,
there was gossip all round, a speculation all
round that the Finance Minister was going to
fleece the common people through direct
taxation, but we arc thankful to the Finance
Minister that the Finance Minister has
disappointed the hon Member opposite,

With these words, I thank the Finance
Minister once again
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sit wawenq feg (Freras) : wwrfe
wgeg, & oowt gEa ¥ Awrd § A g
W 197273 & a2 ox g faa wwe
A w1 oaav faar oo

oft gww w woww (A7) : Awef
ugrea, gxa ¥ worgfa A4 &

awqfa wgEa ;. ST garé A1 @Y
g ®1TH QY mar @, AEAT A3 q9Ar
g Sy @ |

U I AT E 1 AIT AT FNW {AEA
frar @ A8y &Y Frew A AWg § oW
g13g nEAd g1 WiAar @Y gz oigw ot
A7 TIEA N ¥ FE A T F97T
Trars Y 3 ¥ Srzar o¥ar ) afan g
qT ATT FIIH FATT Ffam

st wrmarg fay  wamfs wdza, &
Y&A 9z FT1 a4 537 ¥ foq @gr gan
g A s andragds B 5o &
Aaray At Aemifaa @zEd) ¥ owEon wY
gar | & gw qftnw 93 ggar f& %
wraof} i ¥7w oF g ¥ sfafF § e
7z ag f5 orpaw & weqrafy 99 &l
W Y fawrr T & AT X oAqT 7
Hiag 7@ F1 A1 gqvg agRT A fwar @
IaY IAH 7A F AT § I IT AT
£ 1 &7 ¥ Ay g3 F w0 gEgA
FETWRIL | g @T g Wigfe 3
ey uadtfas fafgr eadi N e @
T AW AT IX AQGA FET WEF A
TR AR A R Faw @ @ @
e aoz &k gaw e # g 9 gEq
w0 ¥ oagud ¢

1% 74T & wegrafy frateq & geqo
& &Y S A sar e st gfear aid
& Aeer ® quf favare we@ go Wil agwa
faar a1 o< x@ T w1 2w faar ar
w ¥-afes fagmar, %8, FQwrd
#T il ®Y 3T wTE MiewgE w5
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frater % agga famw fear @
FURTT & ITA ATHIRATS & AT 1971-72
FT FAZ N1 FF Bwarfaa) 1 garoaw
Y UZ 9T WA & foU otz ® & 9
fear ar 1 6 am@ ¥t arfle Ay 1Y qe fis
qdf dare A FAAr T AT, WA,
areor & gfes am B #AvetaAr dwmw Yer
gifeea & arrmrgt X fadw frdgar aar
HAAANG €T § F797 A ITE A0
®T IAA FTAT AZN | FIEAST AqwaT,
1971 % &Taw oF FAT sreonfad} ¥ wieg
Hqraor A | IR AT, ATHO AAT WL
o & arfas Wi 1 FAETlGT gAY
IAZ qT g @AMIfAT 9T W & 7
g gU Y, qiffeTa & w7 gl A
ardl & WA 9 g7 91 frar s wea B
HTAY AT, FEEIT F gTAT ¥ f¥Q 79
FT AR FT ATHACFTATAYT0 A 4G X
FIUT ITF FIL UF AIFENF 577 F7 am
qer g |

g, 3w & fafrer mm & gogwrd
wfagfez qar &t weyfn awr & awh
garafe & sreo o gaR sgr ¥ arwfens
afg & A ¥ weTaey JgF W FAT 9T
swra 9% faar 78 @@ |91

g Y At § fs svdw faww
afefeqfeat & ot siwaY gfizw arh & goe
A ¥ gArT weqror aqr frera & wraf &
AT AL HA1A AT AT TAAT 1 HTHI-
weil & ygeq wag afs & @g w9
grqrfes € @ 9% & 1971-72 % qowe ¥
seaifam &y & gurT A A #7 gw oA
& fou qurs ¥y wrgar g foaa serc s
aonfa} ®1 geaw fxgn, srer 2@ ey
wardYaar 1 Nav fear oqr agt oo
FAAT WY ST AT WY ITAE qAfaAiw sk
gate & areeTfes s § agam 8 W
doeq frar &1 g @ @ W@ Wk
dnor qw A N At gE § e g
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[t == sarq Fag]
favare & fir Y 2w sfas foenr § agfa-
ciE gl

offaTe, wg=ar &7 @1q § fr g faw
gt &1 emA fawrw, smmifas sy,
snen-favian, dsiifaaw sk wa-dug AWy
ufparsit & T &1 & gedi #v fegar
aqr geqiaT & afg & foq Freas saema
g1 % o 77 @a & fou gfes and 30
AT § |

draredt 41 fag = & goam, gt
@ErIAT, awet 30 oY Agraan, &4y faafaal
& sfafew zfacal v Y eqm & @
@t wagfe qar W & feq sy A
afraia g & gaw afeadi @) of gif ot
mgraar 3 drdY 1 Fey @IFC grw Y
sy g 8 & wwmifag FeErd
&Y Fgigar & A g & smar wwar g 7
o1 avfY Ry AT H fama @andi F 909
gu s dgh ov gEmrd &igw @b Ay
GRIFFID TG ad § T 9T gard
FIFT @ THIT Y &7 FU fogq gat
sy aeafawix it AR gwrd F
THIT & FULFT & F9 a1\ e oEr
o fawarg ) g Em awe & aiE) §
wegfa agqr wiadla sagdd a1 qfa feom
# fou, 2=y afeqdi Y @89 I &7
3% gureA & faq aqr fafgs sfufua
FOmd #1 GIAMT AW N Gee aE
€ §) aa e @ F Sy fawrg Fr
FggeT § SaRt dafed w4 At frar §
srg fwar o 1@ § 9@ weda augAg 1
& g M WY wwEr KA wigar g e
feaai & fawig & foq sfuwiv Fosi &
fag a1 w1 wifggm fear aar 1 amg &
gq I59} ® AT TG AW Fal I
ggrar ¥ fow 97 1 smaeqr 7 af &
g forg oft & weme A amf ¥ g
#f & g ol w1 faww v A
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famr & qewT WY WY F7w g @ ¢ K aqmar
F3ar § o oad qw ooz § qqr Aw
® Sori & it agpd ¥ wgwar
fedelt | g N ddg N aa g 5 awe
qIET § AT FT AN O AEqA & €4
g7 Frgar & fr 3w & aeae atfors § afus
F=gat &7 Afuw ¥ sfuF o=t E 9%
eqrEd @ | zad A7 ag Wi gare e
iw amars 99¥ a0 F a8t ¥ o)
Frget F1 3eq1eT g1 famw gk fufa &
T e ge A afus ¥ whis g
frata £ a% faed 5 0@ w2 am
# afg v are

gasAar #1 a1 & fv g w19 ud
F1 arzT Frwms & fan, a7d9q 41 963
& fau, avar oifer 41 agm @ & fav
#ifr g7@ & f2m zgoteq &1 & s
wxar g s dar fe madfta fag s ot
79T WG § FZTE 4 W {1 5H AFC
o1 faum AAAT g% F qHer 6@ FOr
faay g IFIT ¥ sqyeqn 1 A7 wHar fw
ag 1 sfwat § 37 g foar o aw)

TR A yE®ard Forw, wex feafee
AT EF T & 9§ o afg aff N R
3q% fan & g 1 qgr v angar
grmusfaim sy ¥ 99T w2W H
A fael 1 fafa adt mefiz @ 1 @ %
WY & a3 w1 wra fawn g § AR
aran Far § 5 oaan & o gard wigw
9t & o7 gard T & mm A @,
37 qam 94 el a1 usfiaae w<E
o g feafy Gar ) qradft faad sawr
afus ¥ wfus semgw g1 9% A gAY
N4 frg & wrdz § OF ysOT TA AR
% TF |

¥ FIFIR ¥ AFOT HTAA QAT gﬁw
¥z 2w & wY & Y graf, Ik wak, I9-
arr A IINTH ATy e |t aegal
wie® ¥ afus we smy | vy faerfar
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#1 ot a=qe § ar Aded 3en § 9T
sfaw & sifrs 97 ey smr Tifgn )

& arewr Afas A97 FIFL F fawe
# 4o T AT FLAT F | GCET AT
Mg e oy agdt g 5
fapz wiae § gat I8 Iv-Agd)Y # UF
wAT WA w1 93 Yy faad @t &Y 70
FIE FAAT A, AT, AT FT W F
favg weré 7 a% | ¥z g 7w ¢ fw &
& wa nE o feafa & st araar
% 7 oY faow Fear dum, fadlg =T &
gft g *1 sfaws & sfas oo war
g gz gag ¢ afror & o & A,
7 f ardY g€ wfadl otz awrl wY ggvd
FT | gAIR @AY Y BRIU IETW &, W
gar<y MfFar 2, Tor F g gAFE, INA-
a1z, a¥ factaar N, sy gfore sl
T & w1 AT ¥ 1 F v wIAr F
& g ggar & arvg @y ady N AR gl
Ffaay ®Y = i

RAMT ¥ IoH T FFOAT 4 frge @
qd ATFIAUT I A0 T qET AT |
frrreg £ Y s oY & grasfae & 323 a0
g8 AT F) gAY A HFTAT TR AAT 1

TTWeEl & g § 0§ awe ¥1 giEs
T K@ |

ot g ww fasf (M) : gwmf
W13, TW 6T W IH QI & g9 9T A
T9i7 g A% AX #1949 o) aefwar
g i wmae ifred ae 2w & WY
greTE @¥ gu T IAsr @ atw 3w A
qTHIE AT A0 F) FAAT FY JzAT 9 A}
WAL & gad fag avg wamad) gfes &
aar fas | fro® g ot wE tarel &
a1§ arg A %€ ven) § o q¥ o vew
TrAYT AW &7 ¥fy Jeraw A g § ag
TF IR T § | 2w ¥ Ay 7 6w
g ¥ e s ¥ grRw
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are ¥ gar | 3o faorse 2w ®r g
#r Iamza 12 fafegs zv & Y squar ga,
o H9F AT H uw FE § 1 A F g
T WY AT QAT AGT A4Sy GO S
fasr waY ot & #gT, gAY a9z ¥ ofr gA17
ATAT T TX IS FIGT a9 g 1 A
t viweaT ST gwid o § gam
A Aifers 3 & fou, gasr Aw
&7 & 1925 A § fou W) waew wEAr
g1 349 gAY faela swgear qUATqE 3
71 IAFT IZA T W7 Frar Ay oft A wwAN
TTHTT Y 41T F |71 § 1 OF N7 AL
afm sfierzgues ot q2r &1 oA sraear Ft
ff guay TRATAT 8 FOA £ graEEar
Lf Uil

& fadre s =1gan g f5 gl -
FHAT JrzAwT 11 §o FNifedts ¢ foma
qIzHS 5§ @ F9 g &1 ad gwid
§v% & qrANg q3ed 77 @ 4 5 e
# arzaw fre® & & gerad it v af,
TEY 477 ¥ 9= 4 AT St 0w NG
T fas v §, graa @ aigdw S oow
fre 5t fas w8 8, ag st wa & a1
FoqAT £ At AF faw @ ¥ gAH @
qemrE HgAA F70 &, AT IWwH a9 F S
AU HIAHE §, AT | |IEqr § SAW
TZA GUIT T JTATIFIT R | gOT Bor |
@t §9 guT § EF! W) anfas gErar gEl
@mY oqré § I9FT WA ¥ H A (W AA
far & e 3w AAER AT TT WIR

sl gew Wy woarg : awafr wAgRa,

a=zA & qugfy 7E g
awnafa wapiaw : Augi F fog aod
qar§ o1 @ 4w gl @ wf 8,

AT G AT WG ST |

st arg ua fanf : gumfy w@am, @
MOAT AT §H HEA § fa¥nT w7 w@roar
far gy & fawrg & gara 2o wel o afy &
vt agr & S Y qaaiy g & g A
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[#ft avg 7w fivaf]
Fgyd g & oY ehie @R ¥ gErQ
Ffq &1 Naw Iad aga surar g€ &)

g1 arg AR ¥ arafs fasm & fas-
fa® ¥ gaY gL Are N IAT W ¥ I
fema ¥ o g ¢ fsd ae & i)-
frr fawTg qx WgT #w g @wre T74r 8
8z WA AN A AEF 497 4
smrag favrm s dar 45 @z &t w@r
¢, wafy wfg ¥1 fawrm 7 &R 8 qedez a%
wrg | v fgaw ¥faw @ ¥ fog
g @i a1 fr aw gfers § sewr e
g3 =7 § go fHar W Fras) #1993
qu qr q@ T gfEs qac s
wr e

v feara & ew 193 & fr fawy well
oY A T AT Y EAAWA THAr gAY ;A
* #-3T 37 FF AV 9T FRGIT AT
9T N Tredae v FAET 61X @ oA
16 &T ATHY 8, T RATS 7 HIHIA
gu fasaY a1 ag 24 70T @iy g7 &
®1 37N fawraq § f5 o8 wrstwe
FgT A FMAT §, A Afar gy
¢ f& oz amrwrad) a9z Ay 2, ag adat
221 F1 IATAS § | PV =TS § 9g HAAT
faegm ma @1 ¥ @ ¥ faer wY oY
§ ag A g fw ag oY 710 ¥z wqq W
CRERE & MY § g ST sy
£ QoA ¥ gaF wfd favm &1 afy
fadd | AU WF GU-TIG 7 1T FEH
tfE & gz M M Frez A3TT H
sHesA g N quw W] F
forq sarzr ARz Proe S8 3w & A5
WY WY TTH 9T SAEN | AT &0 Y B1w-
aa ¥ Y WX FY WrgAr q@q W Ad
§ 1 cufoq s @ 9+ ey @ gfed
€ § 3a® i o YI47T § IFFT qAW T
3§ @ Pastdz & 0 o & &Y =
19 9 SMFCIT F AyQifre faww ¥
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s wfr B1g7, ag Wt gart Tust W ol
TFIT § G947, wife gat g segfwe)
FY WAEqT & TUX AL & GHA | IAAY
ZhwT gwd fasma @ § Wk gWd wAw
i 5@ & B o7 ae & O w7 frmmme
AR wmae dat ¥ qar arex )
¥ 3g #faw It Ared ) fewroer Y oy
FZX 8, T g9 AN gT @A AN fEor-
TR R aAFQ eIy @Y & 5
&1 g7 IFH A9q AT & Ay qg EF 3
frevoami e aAa g | BN ST RW X
wif|a & s wfer @mar Ted 8, aam
FY qESAT AZY B, HG-ATEGT FV FIHAT
g 2, TAT IR A ¥ F W w9
FIAT FARA | W TW AT F AT @7
wred & fr graedt 7Y gfadr ey
1 1 3w & At A =D ¥ wedt faw
[, 9T g9 WA aNF ¥ [AFT F7A0 WA
g M sk A0 ¥ frw 2

T AT A AT AWM FT FC WIFAT
AT ¢ | UL A Agmar @ar ar e
9 A gAry gy fead awe & gad
qfs® ANfafaas #1 foedama g9 aww @
T 1T | qg IR I@ ¥ AT wARY 2
#T gardt ara #Y ft Fama P, @ @A
AT 0% 1 & qEwy & o sraw Ay
a0 w) oY gAY & % FrarT awrs @
AT AT £ A & /gy # i 3z g
TR N oSgEr q9s &0 g | wEfen
ot for efrestor & A= § ot efedlwr
qgn it A gz w=Q A ¥ gAIt A
N 7 oEw T oeTIA A T@eT
a8 GAAFT ISAT ¢ | AN qrEf xw
A ¥ guesT god § fe 2w A gFar
o) azoTT qrEdr 8 A Al @ §
q% THY ATA oNAA T B FAT IJoTA I
FET Tay § AT AT W IHET IR
At &, MR efermr y @@ awe &
A1 gNeE WX T §)

7Y 9 Y Ay oTaT @ EN erq
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a1 ¥ oY 710 Q% ®o FT TAT TAEHE
¢ 9% 125 ®Q¥ To &1 WY FFEA  Nifa-
o & Sai fadk dtw ot W< gE = Aoar
¥ arq N 77 §, AY HF F Rt A aya-
wqr, Tl afeqal €Y SF FX K o,
q3-folr AT w7 AT 3% &7 saaEr o
Jfn & TowaE ¥ smar g & agt o feafa
Ty qowar g, ot v 9w qfw W@
s § 9w ik § g WA &
qeie aF a1z oY, srafE gw el sadear
# famag gfaelt sy o <} &, gt
aix 30X § W&t A F1 X T A aW-
g AB-A1Z M ¥ FEHT fAr qear 2
witfe agt 9T Mar ot 2 € A1 DB
qidt & B-81E 1d Fo wN A AT @
¢ afea o & rdw @ o gfew 2, o
AT AT g7 WA Y gEAT TGy @S
377 fraet it &Yt Tt s ama
s sy &) wifer do fades & f&
125 F\'g w9 I WY 374797 § €9 @1 &
awz ¥ ga¥ g yarfEY sy 9 & oy
f &) @A T wE g
[T AR AT B @RI F XA
qiY gAR TN 9 AT B, gF A9 o,
sy wafird} & foq dx gosi & fam, fomr
F7 g fawra w<ar Tifgd )

wwafa AERT AT AT AATT FK

oft xrqom faet : #% ofw fasz fog
g)dmrargng gk ¥ &0 F o
dz 919 a1 oy ga % D

M & oft & foq s Y o
Hgamdaiw aw@ @ &) %2t 9T oY
ardt 31 95 ard g F aiEt A Jeew
Naszgarat &1 g aifi § o) ey
&1 faarg agy e @Y ¥ 1€ ARk
gEa T A & | gAY wET Y arew
BT WY ST §9TT w7 T §
% At A @ 0f § 0 e it W e
AH ey gt Kow g
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a1 agl FEAT g, @i mR #r waw #
IAFEHE | FEAA AN gt A
o7 qrft & ¥fr g @ o Aar a3,
T3t 1T T a7 FX AT Saeqr € oGr
a%dY & 1 SO ST wvg. N9 iy @Y
w8, fadr g9 gerwr fear o wwar
g % foq &% g@rel), 99 g WY
fEmet w4, &7 §8 FO | U g T
£ 9t 417 o1aE AE 8, 9w Wag qEr
ZaedT F@ FM A} g yAfE )
Tt F1 a9 gfeadas feteyme &<, &9
39 33 A1 7g fagi=r ot o gy -
fou & aafedy & =7 # oy fadgT w1
W@ E | BWI 99 %1 A At A &
i qir § T AA-Aa R A A
H& 3T & qr *1Ar qear g, |y qre §
a1aY A dezm WY Az ek @, WG ¥
fon sy A & 3791 #9 ¥ F9 W
125 s #Y gaafy & qro swfvsar §
9z foal ¥ T A 7eear Y B Wi
& aedy afraa} a0 ) are e ) afew
SEr A% A ae afeqdi w1 qare & ST
T YT WA AT A IZ G Ay AR
=ie ¥ A sanar gAEA ad @ o
qeYA A3 A AIAEY X gWA AW X HW
N F g 4 FIIer G $ # A
qifed 4Y | TT TR TV 4T AT TE FY |

g1z frar, misas fea, Swiq
¥ & for Y QYmag &, IIFT gAqfw
FY A gr fran @, @ & g oW
frar g alT . & T @@ far
oy e sfem 31 & @ smer 9@
T i A ATl Y oI FA F Ay
FAFT FIH AW AT AN oA {7 wwWr
aft &1 omr oY 7W qTH A SwEr Swd
¥\ Wit & arzdt w argdfewrd wow
T 21 AR s 50O 5ol oEw
aifsa & ot 7 afgas & 1 ed
fay ey #fewfry oy & aewa §
oY T I FIEE AT FT GF | AV oY
wirrre frar ¥ a gy W ofr s
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[+ arqure firwf]

fror 2 fs sz afmitsm & fanm grfs-
FTFC AN AT AT § AT IV T W
ag ITAT Par § a1 76 77 qww @TX
T1q & 1 I9% _fou gz7 & ArAdlT wEE
¥ g a7 g N frar & f @ add &
wrAT 97, qEfafieua a9 ok 39F &9
FRFA FJAF & N gurE §, AW
qfead fem iy 7 aga Sed § 1 g9 g
T 71T 5y weA o @ ? fex W ofemw
&3 B q@TR F TOH F1 AT qHL AL
T FA & OB 1 TH J W FH
s & 9% fegmr & o af@dy e
gr R ag #X WM WG, AT A7
fqr (1o, TaF qre & el ¥ Ry
T g 1 Al #1 gEesRE
@ aQ% ¥ &Y, 79 waeqr A FmAr oA
frgraa sredy § 1 &7 AT g4aT &Y AT
Y 7Y agA AT ¥ T T AT F7A q0EA
& ag €T TAW THA AT |

a7 Mg A gAEE & AEgE AN
awz 4w frar mar 2, Mr fam a@ ¥ Aw

fraraar &, & wwsar g & gem #
F@d g 48 OF Tgd yeet AW ¢ Afe
Zar ag WY orAr Wigy fF osEE g
F2ua o T A | 7N Nfvgman wwe
gt wf o oY TH AW vem wAr @
IAF Af 7@ ¥ geedriz far war @ aw
¥ JAAT FY AIH BT

7 weal & g9 & faq we A1) god
forg aaré dar g A X9 IWE & AN
F@IE

MR, CHAIRMAN : Shn M. T, Raju,
AN HON, MEMBER : Not in town,

MR. CHAIRMAN * Shn H, P. Sharma
«.Absent,

MARCH 22, 1971

Budget, 1972-73=Genl, 228
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SHRI VASANTRAO PURUSHOTTAM
SATHF (Akola) : Mr Chairman, Sir, at the
outset let me express my deep sense of grati-
tude to my leader, the Prime Minister, for
giving me this opportunity to be a Member
of this august House This 1s the first time
that I am venturing to place my thoughts on
an important subject hike the Budget and I
deem 1t a privilege to do so among the galaxy
of gentlemen of this country

On the Budget, at the outset, let me
submut that T do not consider this Budget a
socialist Budget because in a capitalist society,
a Budget which thinks in terms of taxation
which 1s an inherent pait of capitalist system
cannot be a soctalist Budget. It 1s a contra-
diction 1n terms It will be a misnomer,
But we can havc a socialist objective, a
socialist direction, and that 1s pre-eminently
there, writ large 1n this Budget, The shot
m the arm that the Finance Minivier has
proposed 1n the torm of a huge doze of Plan
outlay of Rs 710 crores 1s going to  serve as
a launching pad, if T may put it that way,
for launching the rocket of socialism in
this country which will take us to the height
of Geribi Hatao Therefore, I submit, this
15 8 Budget which has tremendous potentiality
provided we implement the proposals and
take it m the right direction Let us, as some
of the Members have said, think in terms of
basic philosophy of socialism.

As we know, it 1s elementary economics
that the means of production in any economy
arc three basic economic factors, that s, land,
labour and capital. Land belongs to nature—
God Nobody can claim that he owns land
m the economic sense Labour 1s of all
people and capital 1s the result of labour on
land Llabour 1s of all people, not of the few
Therefore, the few cannot ever claim that
they have a right over the capital which 1s
the result of the effort of the many. That 13
the basic concept which must be clear in our
mind if we are at all to think in terms of
the good of all. We do not have to borrow
this concept from a particolar school of
thought That has been there in the tradition
of this country when the seer says @

fomareafad wd afefaesrer wm
{7 AT eraT A7 T F g 0

Whose is this capital 7 It does not belong
to any single individual, howsover eminent,
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howsoever capable, howsoever big, he may
be. Therefore, it is this basic concept of
our own tradition that we have to implement,
If that is so, how do we then go about
implementing this plan of socialism ? How
do we do it 7 Again, the seer says :

S A WG |
TN AT
agad s 1|
oredAmafiane |
Ay fafgwrg & 1
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It is that spirit. There can be no better
definition of socialism than this, We have
to bring it in practice, How do we do it ?
As the Prime Minister has said, we have to
take a fresh look at not only the principles
but even the implementation that we want
to bring about,

MR. CHAIRMAN : The hon. Member
may continue on the 24th,

18 hrs,

The Lok Sabha then adjourned till Eleven
of the Clock on Friday. March 24,
1972|Chaitra 4, 1894 (Saka).
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